371 Abducted Persons
(Recovery and Restora-
tion) Amendment Bill

Mr. Speaker: Iv am sorry.

Shrimati Renu Chakravartty: Why
should he put another Bill which is
not there at all?

Mr. Speaker: There will be no end
to this discussion if we take up Bills
in that manner in the House. What-
ever it may be, the point will be consi-
dered, and if possible, an effort should
be made that once a List of Business
is drawn up, we should act accord-
Ing to that order. Otherwise, it places
hon. Members in an awkward position.

Shri Satya Narayan Sinha: There
are some exceptional circumstances
where we have got to do it.

Mr. Speaker: Yes, but let the
exceptions not be the rule. Thag is
the point which the hon. Lady Mem-
ber is making.

MESSAGE FROM THE COUNCIL OF
STATES

Secretary: Sir, I have to report the
following message received from the
Secretary of the Council of States:—

“In accordance with the pro-
visions of rule 97 of the Rules of
Procedure and Conduct of Busi-
ness in the Council of States, I
am directed to enclose a copy of
the Abducted Persons (Recovery
and Restoration) Amendment
Bill, 1954, which has been passed
by the Council of States at its sit-
ting held on the 19th February,
1954."

ABDUCTED PERSONS (RECOVERY
AND RESTORATION) AMEND-
MENT BILL

Secretary: Sir. I lay the Abducted
Persons (Recovery and Restoration)
Amendment Bill, 1954, as passed by
the Council of States on the Table of
the House.
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DETENTION OF A MEMBER

Mr. Speaker: I have to inform the
House that I have received the follow-
ing telegram dated the 21st February,
1954 from the Sub-Divisional Magis-
trafe Sadar Agartala:—

“Shri Biren Dutt, Member
Parliament from Tripura having.
committed acts of violence riot-
ing, obstructing and attacking
public servants on duty and incit-
ing others with him to do the same
unlawful acts and causing grie-
vous injuries to several police-
men on duty has been arrested at
06-30 hours today the twenty-first
February under Sections 148, 149,
333, 341 etc. Indian Penal Code
and detained at the Central Jail
Apgartala.”

PAPER LAND ON THE TABLE

NOTIFICATION UNDER THE SALARIES
AND ALLOWANCES OF MINISTERS ACT

The Minister of Home Affairs and
States (Dr. Katju): I beg to lay on the
Table a copy of the Ministry of Home
Affairs Notification No. 18/12/53-
Public, dated the 10th December, 1953,
in accordance with sub-section (2) of
section 11 of the Salaries and Al-
lowances of Ministers Act, 1952, [Plac-
ed in Library. See No. S-36/54.]

MOTION ON ADDRESS BY THE
PRESIDENT—Concld.

Mr, Speaker: The House will now
proceed with the Motion of Thanks
and the amendments.

Shri H. N. Mukerjee (Calcutta
North-East): May I make g sugges-
tion?

Mr. Speaker: Before I hear the sug-
gestion, I may state that the discus-
sion ends today. What time will Gov-
ernment require for reply?

Shri H. N. Mukerjee: It was exactly
in regard to...
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The Minister of Parliamentary
Affairs (Shri Satya Narayan BSinha):
The Prime Minister would like to
address the House between 4-45 and
5 P.M. because he has to go away at
6 o’clock.

Mr. Speaker: So, I would call upon
the Prime Minister at 4-45.

Shri H. N, Mukerjee: I was just
asking your permission to = mention
this matter. Last time we lost one
whole hour because you were pleased
to allot some time for discussion of
an adjournment motion. I take it
that the discussion might proceed the
whole day foday and the Prime Minis-
ter might very well reply tomorrow
just after the question-hour. It is a
procedure we have followed very often
in the past.

Mr. Speaker: As regards the first
thing, it is not the Chair who took up
the time of the House, The hon. Mem-
bers wanfed it by a motion they
tabled. If the Members are very keen
on debates of this type, I think they
should hold over their motions for
some time at least. That is one thing.
So, I do not think the time factor real-
ly comes inn that way. Secondly, the
Prime Minister is intervening in the
debate. The debate will go on till
7 o'clock. So, the hon. Member will
get some time after the Prime Minis-
ter has finished. We will now pro-
ceed with the Motion along with the
amendments.

Shri U. M. Trivedi (Chittor): May
I remind you that I have given notice
of an adjournment motion?

Mr. Speaker: I had replied to the
hon, Member and he agreed that his
other proposal may be examined.
There is no occasion for mentioning
it now.

Shri U. M. Trivedi: That is why I
submit that I wanted to ask your per-
mission for that motion. The atten-
tion of the hon. Minister may be
drawn to it.

Mr. Speaker: A copy of it has gone
to him and “attention has already been
drawn, but its admissibility has to be
seen and its importance has to be
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examined fo enable me to give my
consent. That we shall see.

Shri U. M. Trivedi: I would re-
quest that this matter may be taken
up today, whatever its result may be,
negative or otherwise, because the
question ig that the elections ...

Mr. Speaker: He nced not raise the
Qquestion here and give publicity to it.
Whatever it may be, I have said that
I will examine the matter and see
what is possible to be done in the
matter.

Shri Bogawat (Ahmednagar South):
I thank you for giving me an oppor-
tunity to speak on the Motion of
Thanks moved by Mr. Deshpande from
Nasik. Formerly Nasik was a part of
Ahmednagar, and I am glad that my
friend from Nasik has moved the
Motion of Thanks on the Address of
the President. I rise to support the
Motion.

[PANDIT THAKUR DAS BHARGAVA in the
Chair]

In the béginning of the Address, the
President has referred to our foreign
policy. From the beginning, our foreign
policy has been one of peace and
friendship with all the nations of the
world, The U.N. Charter would show
that all the nations of the world have
agreed to have peace in the world,
to have friendship among all the na-
tions of the world and also to see that
there is welfare of human kind. But
we are very sorry to see that there
are blocs and parties with the result
that the main object with which the
U. N. was formed is not carried out.
It is only our country which has been
following from the very beginning a
policy of peace and a policy of friend-
ship with all the nations of the world.
In this respect, the President is very
noble in making a reference to our
foreign policy. Our Government is
trying its best to see that there is
peace in the world. Our Government
have also taken up the responsibility
of serving on the Neutral Nations
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Repatriation Commission. They are
also trying to see thay the war that is
going on in Indo-China is put an end
to. It is clear, therefore, that our
Government are striving their best to
bring about world peace.

The President has also made a re-
ference to our friendship with Pakis-
tan, and the recent developments that
are taking place I am reminded of
the events that happened towards the
beginning of the second quarter of
this century, when there was Fascism
and Nazism in Germany. Germany
wanted to invade Russia. in order te
acquire Ukraine and the very good
lands there, Puffed up with the
strength of his armies, and the mili-
tary power that he had. Hitler invaded
Russia, but the Russians being a unit-
ed nation, opposed the Germansg very
strongly, with the result that Hitler
had to yleld. There was division in
his armies, and there were also diffe-
rences between Hitler and his generals.
Ultimately, Germany had to suffer.
and Fascism and Nazism were defeat-
ed. Today we see that there is an
arms pact between America and Pakis-
tan. It makes us very uneasy, when
we hear statements by Pakistan au-
thorities that the question of Kash-
mir will be solved, when there is
this military aid. But why should
there be this military aid? It obvious-
ly shows that there is an attempg to
coerce or use force, in order to solve
the Kashmir problem. If these are
the intentions, obviously there are
bound to be very serious develop-
ments. The President has made a
reference to this also, without speci-
fically mentioning the UI.S.A.-Pakis-
tan pact.

Many hon. Members have said that
we should start militarisation at once,
and that we must stop even the Five
Year Plan. I was astonished to hear
such a remark coming from a very
important Member of the House, viz.
Shri N. C. Chatterjee, who said:

“Stop your Five Year Plan for
some time. The Five Year Plan
is a big flop. It has not really

22 FEBRUARY 1954 Address by the President 376

galvanizeq our national enthu-
siasm"”.

I am sorry I have to differ from him
in this respect. The Five Year Plan
has done much for our country. It
has effecled several improvements.
We have, for instance, the community
projects and the irrigation projects.
Nearly eight lakhs of acres of land
will be irrigated by the various com-
munity projects in our country. This
has brought about an improvement in
our food position. In 1951-52 and
earlier, we had to purchase foodgrains
from other countries, but today we
are proceeding very fast in regard to
achieving self-sufficiency. Our agri-
cultural as well as industrial produc-
tion are also increasing. In view of
all these improvements, 1 strongly
feel that the Five Year Plan must be
continued vigorously. Unless we do
that, our nation would not be very
strong. Our Government is trying
its best and there is co-operation
throughout the country. I can say that
our National Extension Scheme is
doing a lot of good. There is healthy
competition between taluk and taluk
and villages are coming forward to
include the schemes in their taluks.
Similarly, a number of people are
helping the nation in the community
projects, and they are doing a lot of
labour for the sake of the nation, and
our country js fast progressing.

Here, I must make mention that us
it is the policy of our Government te
remove poverty, to remove social in-
justice, to remove the inequality bet-
ween classes and masses, and they
are doing Mheir best towards this end
though the country is poor and
famine-stricken in some areas. I must
also make mention that last vear there
was a severe famine and scarcity in
Maharashtra in Bombay State and
this Government (the Central Govern-
ment) and the Bombay Government
helped the famine-stricken people, and
they helped the famine-stricken people
to such a great extent that the starv-
ing people could be saved, The Minis-
ter of Agriculture;, Dr. P. S. Desh-
mukh, the Food Minister, Shri Kidwal.
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and even the Prime Minister visited
the famine area, and so the enthusiasm
of the people was very great, and the
people were not afraid even though
‘there was very great difficulty caused
by famine. Now, Sir, I must mention
here that my area which is an area
very liable to famine, must be im-
proved. People there are always
poverty-stricken and always miserable,
and there is always scarcity every
third or fourth year. In my district
covering my constituency, there are
very good projects—the Unla and
Kutradi Projects. They are the best
projects in' Maharashtra and if these
projects were taken in the Five Year
Plan, certainly, the poverty of that
area could be removed. But one thing
fs there: a small beginning is made,
and some area would be jrrigated,
though the vast area which is stricken
with famine, from Panchmahal and
part of Poona to Ahmednagar, Shola-
pur and Bijapur, is the tract which is
very liable to famine. I draw the
attention of the Government to the
fact that care should be taken to see
that these areas are improved so as
to remove the poverty of the people.

Similarly, there is a very important
project, the Rhandra project., There
1s a reservoir Bhandarthara, and there
is a water fall in the nearby Akula
taluk in the Ahmednagar district. If
this power project is taken on hand,
then there would be electricity in two
districts—Nasik and Ahmednagsar,
several industries could be started,
and thus, industrially also, this un-
developed tract could bé developed.
This is very essential, and I request
the Government to take into consi-
deration this very important project.
We have made representations and
have also requested our State Govern-
ment to take up this project but as
the State Government is in difficul-
ties for getting money, I request that
the Centre should come to the help
of the undeveloped area.

Then, there is need of railway con-
nections in this undeveloped area of
Ahmednagar and adjacent parts. 1
bring to the notice of the Railway
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Minister that except one Dhond-
Monmad line, there is no railway in
our parts. Cotton is produced there
on a large scale. Our neighbouring
district, Bhir, is also without any
railway. Recently, from the speech
of the Railway Minister, I find that
work on Khandwa-Hingoli line is to
be started, and so, if this Hingoli
railway is joined to Ahmednagar
from Parliwaijinath or Parabhani
Stations or the railway nearby, then
a very big tract of the undeveloped
area would come-in under the rail-
ways, and that would be a very good
development,

Here, Sir, I must say that this area
is very rich in soil. There are very
good crops in Bhir, but in the whole
district of Bhir there is no railway
and Bhir is adjacent to Ahmednagar
district. So I request the Railway
Minister to see that railway from
Ahmednagar to Parliwaijinath or
Parbhani is joined. It would then
be of very good use. There was
some suggestion from the Rail-
ways that from Ahmednagar to Pai-
thon or from Srirampur to Paithon
there should be a railway. Srirampur
is a very important place. It is an
irrigated area and there are so many
transactions and so much transport
that a railway line is quite essential
So I humbly submit that unless there
is a railway line from Ahmednagar
or Srirampur to Aurangabad or Parli-
waijinath or Parbhani through Bhir
district, there would no¢ be develop-
ment.

After saying this, Sir, I come to the
other point. We have fought the battle
for freedom under the leadership of
Mahatmaji. We got freedom and now
we are fighting under the leadership
of Pandit Nehru the economic battle,
and we are developing our nation on
a very large scale. The Father of the
Nation taught us many things. He
had showed us the light. He had
showed us the way to truth, to peace
and to non-violence. If our cause is
for peace and for truth, we are snure
to succeed in our determination. The
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Father taught us to sacrifice every-
thing whenever the time came, Isay
that if there is any calamity in the
country and if we are united, no power
on earth can defeat us because union
is strength. ‘United we stand, divided
we fall’. So I appeal to all the Mem-
bers of this House and every body
in the country that we must be unit-
ed. If we stand united, we will not
be afraid of any power on the earth.
With these remarks, I conclude.

Shri Jaipal Singh (Ranchi West—
Reserved—Sch, Tribes): Sir, 1 beg to
move:

That at the end of the motion, the
following be added, namely:

“but regret that no mention has
been made of any plans for the
amelioration of the Backward
Classes, and in particular of Adi-
vagis.”

Before I proceed to the main theme
of my amendment, I would like to
meet some of the arguments that have
been put forward by some speakers
preceding me, and, in particular, I
would address myself to the charge on
the floor of this House by the Maharaja
of Patna, an hon. Member from Orissa.
He accused the Government of Bihar
of not having given him, another
Maharaja and their colleagues pro-
tection at a meeting in Saraikela, and
he gave certain detalls of alleged row-
dyism that had been perpetrated
against him and his colleagues. Sir, I
have stressed more than once on the
floor of this House, ‘Hands off Bihar’,
and I would again stregs it as strongly
ag I can. I would advise hon. Mem-
bers who have the temerity to come
to thizs House and accuse Government
or individuals for acts they might or
might not have done, because they
are only alleged and published in the
papers,—they should mnot go into
places where they know obviously
they are in for trouble. Blood has
fiowed over the 1issue of Seraikela
and Raj Kharsawan.
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8ir, you are an old enough Member,
of the Provisional Parliament as well
as this House, to remember that I
had tabled an adjournment motion
when Sardar Patel was the Minister
in charge of the States Ministry. Now,
feeling is very very strong in certain
areas and my hon. friends in Orissa
do themselves no good—they do not
advance their cause—by irritating us
here where we cannot hit back. be-
cause we will not hit below the belt.
That is the point.

As far as Bihar is concerned, we
have been robbed of 11 Stabes, 11
States that historically, geographically
and in every way belonged to the pro-

. vince of Bihar have been taken away.

It was only when blood flowed in Raj
Kharsawan that they were given back.
Now, my hon. friends come here and
think people of that particular area
are going to receive them with open
arms, when they are preaching heresy
of the worst order. I need say no
more than that; but, I would only
warn them that they should know
they are treading on dangerous
ground and. if the authorities fail in
their obvious duty, they must not
blame the authorities any more than
they should blame themselves. It is
a very very disturbing thing to all
of us. There is the States Re-organi-
sation Commission that has been ap-
pointed. We certainly want the Com-
mission to work peacefully and har-
moniously so as to be in a position to
examine all the problems dispas-
sionately and objectively. But, when
things like this are started by my
hon. friends from Orissa and other
States, all that I can tell them is they
are certainly not working with non-
violent methods. This is a matter in
which we feel very strongly. We are
dealing with that section of the Indian
community which iz noy able to be
articulate like others. I am talking of
the primitive tribes. Sir. They are
primitive in every sense. When so-
called civilised persons go and speak
arrant nonsense, it is misleading to
them; and the primitive man will react
in hig own primitive way. Don't blame
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them if certain things happen. As
so-called civilised men, you ough¢ to
have more descretion. I would only
say that. I certainly repeat my
warning not only to the political
leaders of all parties in Orissa but
also to political leaders in West Ben-
gal and in Madhya Pradesh because
Madhya Pradesh has also robbed us
of several States that belonged to us
through the centuries. When we are
seriously endeavouring for the unity
and prosperity of this country, whe-
ther this State should go to Madhya
Pradesh or West Bengal or Orissa
or even to Uttar Pradesh, to the pro-
vince of the Leader of the House, we
have no objection. - But, let us look
at the whele problem dispassionately
and without any anger.

Coming to the Address as such, I do
mot know to whom I have to address
myself. There is only one Cabinet
Minister present on the Treasury
‘Benches—the other one is no¢ a Cabi-
net Minister—and it seems to me very
strange, that the Leader of the House,
‘who very soon will be intervening in
this debate, is not here to meet the
points that I am puting forward.

An Hon. Member:
Cabinet Member there.

There is one

Shri Jaipal Singh: I have com-
Plained about this again and again
that it is discourteous to the House
that when a very important matter
is to be discussed, the Cabinet Minis-
ters—those of them who have, as it
were, to get an appraisal of whay we
are trying to say on the floor of this
House, are absent. I repeat this and
I have repeated it again and again.
I think it is high time that the House
receives greater respect because
Congressmen are speaking and non-
Congressmen are also speaking on
very vital problemg of the country.
I have no hesitation, as I said on pre-
vious occasions, in giving a broad sup-
port to the theme of the President’s
Address, but while I suppory it, it
does not mean that I am in agreement
with all that has been said there, nor
do I mean that there is nothing lack-
ing in it—far from it. The President’s
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Address should assume a pattern which
gives this House an indication, parti-
cularly, of the legislative programme
that is to be before Parliament. As
far as the President’s Address is con-
cerned, it is overwhelmingly retros-
pective. It is history, geography and
accountancy, all put together and it
gives a very rosy picture of ihe
claims of Government in regard to
their achiévements. This is nothing
new. We get the administration re-
ports and we know how far the Damo-
dar Valley Project has progressed, or
any other project for tha; matter and
what stage it has reached. We do not
come to listen to the President to
give us a glimpse of the obvious. That
is my complaint in regard to the
character of the President's Address
this year. I will not say that it is
ingipid as that would be inaccurate.
I would, in fairness to Parliament.
urge that the Address should assume
a pattern which would be more pros-
pective than retrospective, particular-
ly in the legislative planning. After
all, what is the Address for? It is
not to give a history of what has hap-
pened in the past. That we have
from the administration reports, but,
what is of great concern to us is as
to the programme Government have
ahead of this particular House.

There is also another suggestion I
have to offer for the Leader of the
House, now that he has come here—
and he is most welcome. What I
would say is that the President’s Ad-
dress should be above controversial
matters. I have one instance which I
can quote and which, to my mind,
should not 'have appeared in the Ad-
dress in the shape it has appeared.
We all feel grieved at what has hap-
pened at Kumbh Mela. The tragedy
is under investigation but I find that
in the President’s Address a pat has
been given to the U. P, Government.
I maintain that this is out of place
as far as the President’s Address is
concerned. It is not that I object to
it. T am only pleading that the
President’s Address should assume a
particular pattern which is of value
to the House as such. In the past I
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have pleaded, and I am very glad that
the House has accepted it, that foreign
policy discussions should be above
party politics. Similarly, I plead here
that the Address should assume a
particular pattern.

I can now go on only to a few of the
matters as the time is limited. and
before I come to the question of the
amelioration of the Backward Classes,
I would like to mention only two points
which have already been mentioned
in the President’s Address., One re-
fers to the nationalisation of the air
services. We shall have a future
occasion for discussing this particular
matter in detail but, for the present, I
would like to ask the Government:
How much longer are they going to
take to let us see the effect of natio-
nalisation? When the nationalisation
Bill came up before the House, my
attitude was very clear on the subject.
I was in favour of rationalisation, but
Government did not accept that. Now
that we have accepted nationalisation,
I expect some immediate results at
least. I find on an examination of
the whole situation that the position
is exactly what it was before the Bill
was introduced. Nationalisation came
into existence many months ago, but
there has been no change whatever in
the accounts. The eight airlines are
still continuing as though they were
individual entities. There has been
no such thing as co-ordination of ac-
counts. If you today go to any air-
line—it may have assumed a new
name, instead of the Indian National
Airways, it may be No. 1, No. 2, No. 3,
or No. 4 Line—as far as organisation
and administration are concerned, the
position is exactly what it was  be-
fore. I would urge upon Government
that if they really mean nationalisa-
tion, they should have no hesitation
whatsoever in taking decisions.
That is to say, they must not wait in
an endeavour to please this line or
that line. If there are eight lines that
are nationalised, there cannot be eight
Chief Engineers; there cannot be eight
General Managers and so on and a0
forth. The present difficulty seems to
be that Government are {rightened
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of displeasing vested interests. Gov-
ernment have the full support of this
House, I think I am right in saying,
even of the Members of this side who
do not always agree with the Treasury
Benches in this matter. When the
demands of the Ministry of Communi-
cations are on the anvil here I shall
have more to say, as will have other
people also.

Coming to the river valley projects,.
Sir, admittedly there have been difi-
culties. It is not exactly the fauly of
Government that things have not
gone according to plan or schedule. I
do not blame Government for that.

-But when certain things get known and

even then Government do not menu
matters, then I have a grievance. Now,
on the floor of this House, by the
Leader of the House, by the Minister
of Finance and by the Minister of
Planning, who is the Minister in charge
of these river valley projects, a cate-
gorical and definite assurance has been
given and fepeated from time to time
that villagers evacuated from areas
that would be submerged by water
would be given land for land—in fact
more ....

Ehrl Syamnandan Sahaya (Muzaf-
farpur Central): House for house.

Shri Jaipal Singh: And house for
house.

Now, Sir, I understand Govern-
ment have changed their whole atti-
tude to this very very important pro-
blem, particularly in regard to the
tribal people. In regard to Maithon
what is the Planning Minister saying
today? “Give them money”. My
hon. friend the Leader of the House
knows only too well what a disastr-
ous step that would be—to give cash,
to give money to these people. You
must never turn them away from
land. If you have to transplant them
from land, it should be on land.
Money with their disappears in no
time.

The Prime Minister and Minister
of External Affairs and Defence
(Shri Jawaharlal Nehru): May I ask
what particular place the hon. Mem-
ber is referring to?
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Shri Jaipal Singh: Maithon. I can
mention many other places also in
the Damodar Valley Corporation—
the whole valley. But this is a thing
I have been pleading for. I know
Government have difficulties. Unfor-
tunately politicians come in between
and try to upset the plans of Gov-
ernment. But, Government must
never be weak-kneed in these mat-
ters. An assurance has been given
to the people. Persons like me have
gone round asking the tribal people
to support the Government in the
various nation building activities.
After a couple of years we find that
Government have yielded to certain
pressures.

Now, Sir, in the last few seconds
that I have, I come to the question
of Adivasis. I have said in my am-
endment that no mention has been
made in regard to ameliorative ef-
forts concerning the backward clas-
ses, I do not mean to say that no
mention whatever has been made. I
am not saying that.- But somehow
or other, because there is the Back-
ward Classes Commission this parti-
cular issue has been ignored. I feel
that Government are just playing for
time. If you look at the progress
report of the Plan you find that the
approach is not a direct one. In this
particular case all that I can say is
that the attitude seems to be: “Let
us go ahead with the raising of the
general level and ipso facto these
hill people, these jungle people will
benefit”. I cannot help feeling that
is not the right approach that the
Leader of the House has been plead-
ing for everywhere. There is a spe-
cial way of handling, particularly the
tribal problems, and I would urge
Government to take more seriously
the question of these special measu-
res. I know they have already taken
certain steps—I vtongratulate the Lea-
der of the House in starting a new
cadre for the Agency for the North-
East Frontier. That is a special mea-
sure. But something still has to be
done in other parts of the country
also. Let us not wait for the cry
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to be started: just because it happens
to be a frontier area where they are
giving a lot of trouble, Government
is doing something? If the attitude
of Government is that things will be
done only when people resort to in-
cendiarism or something like that, I
say this is a very unfortunate way of
tackling problems.

Generally speaking, as I have said
in my earlier remarks, one cannot
but congratulate Government on
its achievements. One cannot but
congratulate the Government; on a
deeper appreciation of the difficul-
ties that confront the Government, I
feel Government have done very
well but I do not want the Govern-
ment to run away with the idea that
just because we acknowledge this,
therefore, nothing more has to be
done and that nothing has been left

behind. With these words, Sir, I
have great pleasure in moving my
amendment.

Shri R. N. Reddy (Nalgonda): Sir,
it appears that hating communism
or Communist-baiting, as it is called,
has become the habit and profession
of certain Members of the party op-
posite. Wild charges are made against
the Communist Party without trying
to prove them.

During the First Session, a charge
was made against the Telengana
Communist Party that there the Te-
lengana Communist Party was hav-
ing some sort of a wireless connec-
tion with some Middle-European
countries but the Member did not
take the trouble of proving this at
all. Another Member from Madras
makes another wild charge against
comrade Gopalan that he said certain
things against the Prime Minister in
Madurai or some other town. Shri
Gopalan challenges him but the
Member keeps quiet. The other day
another Member from the opposite
side has made certain wild charges,
false charfes against the Communist
Party. He said that in the recent
Madurai Congress of the Communist
Party, a secret circular was distribu-
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ted among the members of the Cen-
tral Committee of the Communist
‘Party. I am a member of the Cen-
tral Committee of the Communist
Party. 1 do not know what exactly
‘he means by the secret circular,
wwhich I have not received myself.

The Minister of Defence Organisa-
‘tion (Shri Tyagi): Because it was
:secret.

Shri R. N. Reddy: But when a
‘Member makes a charge the burden
.of proof lies on him that such and
ssuch document was distributed and
it was a secret document. A few
.days ago, this was publicised by a
notorious agency which is also sus-
pected as a foreign agency working
in India—an agency called the De-
mocratic Research Service from Bom-
bay.

All fantastic charges and informa-
‘tion was published.

Shri M. P. Mishra (Monghyr North-
West): The whole Communist Party
is a fareign agency.

Shri R. N. Reddy: Let the hon.
Member have his opinion, but let
him wait.

Immediately after that the Gene-
ral Secretary of the Communist
Party contradicted the same and de-
nounced it as a tissue of lies. I shall
just read an extract from the state-
ment of the General Secretary of the
Communist Party.

“My attention has been drawn
to a statement issued by Mr.
Purshottam Tricumdas on behalf
of the Democratic Research Ser-
vice which claims to have disco-
vered ‘a secret circular’ of the
Communist Party of India giving
details of preparations of armed
struggle undertaken by the
Party,” declared Ajoy Ghosh,
General Secretary of the Commu-
nist Party, in a statement issued
to the Press on January 24

Also in his Press Conference
Mr. Tricumdas narrated, what
he thought, took place at the
Madurai Congress of the CP.L
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“People know well what the
Democratic Research Service is,
who finances it, and how it specia-
lises in the game of provocation
and falsehood, and therefore, but
for the publicity which has been
given to the alleged circular and
Mr. Tricumdas’s statement, I
would have treated them with the
contempt they deserve.

It should be obvious to all that
the alleged document is a crude
forgery and the statement based
on it, as well as the narration of
alleged proceedings of the Madu-
rai Congress of the C.P.I. are no-
thing but a tissue of lies, which
are being circulated in order to
justify suppression of the Commu-
nist Party and of the democratic
movement since their growing
strength have unnerved the most
reactionary circles in India and
their patrons, the American im-
perialists, whose agency, as is
well known, the Democratic Re-
search Service is.”

[SHRIMATI RENU CHAKRAVARTTY in the
Chair]

Madam, some more information 1
have about this so-called Democratie
Research Service in India. Here is
a statement published by a Member
of the British Parliament, one Mr.
Ian Micardo. I will read the state-
ment itself. This statement was pub-
lished in the Free Press Journal on
the 17th of this month:

“The extensive propaganda ma-
chinery of the United States In-
formation Services in Indian cities
has been unfolded by Mr. Isn
Micardo, Bevanite M..P,, in an ar-
ticle published in the Bevanite
newspaper, Tribune recently.

Mr. Mijcardo, who formed his
views after a tour of the country
recently, wrote, ‘in each of the
big Indian cities, you will find
large and luxurious buildings oc-
cupied by the USIS, which turns
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out great quantity of well-produc-
ed, if not subtle, propaganda ma-
terial. But the activities of the
people of the USIS appear to be
almost self-defeating.

In Bombay area, they have ar-
oused bitter hostility amongst the
business community. for outrage-
ously practising an impudent piece
of naked McCarthyism. There has
been set up an organisation whose
very name bears a suspicious od-
our; it is called the Democratic
Research Service,

, ‘This outfit keeps itself very
<losely to itself, and therefore,
no one knows how democratic it
4s, what research qualifications it
has got, or who benefits from its
service. But what is known is
(a) who runs it, (b) where it gets
its money from, and (c) what it
does,

Mr. Micardo continues: ‘The
business done by Indian firms
with Communist countries is done
within the policy of the Govern-
ment of India and with the full
approval of the Government.
"That fact, however, does not pro-
tect those businessmen and firms
from having their activities spied
on, so as to provide reports to
McCarthyites in Washington.

There is, therefore, no wonder
that Indian businessmen resent
it. They say: we accept the duty
of making our business activities
conform to the policy formulated
by New Delhi—but one Govern-
ment is enough for any firm, and
we owe no allegiance to Washing-
ton.

One of those businessmen told
me: I will run my own business
and mind my own business; I
wish the Americans would also
mind their own business.’ ”

That is the secret, Sir. Of course,
there is much to know about the De-
mocratic Research Service. This
throws some light upon it; how they
funetion their organisation and where
they get their funds from. I do not
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know what exactly the connections
with this Democratic Research Ser-
vice are, of the hon. Member who
spoke from the Press reports publish-
ed by this Democratic Research Ser-
vice. Such fantastic charges are
made without trying to prove them,
and I am really sorry, that this is a
blow to the very prestige of this
House, not only this House, but to
the Congress Party also. I am very
sorry to say that our Prime Minister,
being both the leader of the Con-
gress Party and “the Leader of the
House, has not put an end to this
sort of wild abuses and wild charges
against a party which is a part of
this Parliament. 1 hope, Sir,—I am
sorry, Madam,—this will not happen
again,

Shri R. K. Chaudhurl (Gauhati):
Madam, may I remind the House that
you had once declared from that seat
that the Chair has no sex?

Mr. Chairman:
ways stands.

Shri R. N. Reddy: Now, with regard
to the very policy of the Communist
Party, I have to say that the Com-
munist Party has a policy today. It
has a policy statement. It is not a
secret policy document or tactical do-
cument as the Member on the other
side has put it. This is an open do-
cument, a policy statement of the
Communist Party, which was adopt-
ed by the conference of the Com-
munist Party in the year 1951. I
have a copy with me and I have ab-
solutely no objection in keeping it on
the Table, because this ‘keeping on
the Table’ has become almost a san-
dal. Any paper that is found in the
bazar or anywhere is brought into
the House. It is read in the House
and it is said, ‘I am going to keep it
on the Table’, as if, merely reading a
paper and keeping it on the Table
makes it a true document or a true
paper.

An Hon. Member: What about
that?

Shri R. N. Reddy: I am ready to
keep it on the Table. I have absolu-
tely no objection, but the thing is,

Yes, yes. That al-



391 Motion on

[Shri R. N. Reddy]

this is an open document and will be
in the bazar. You can go to any
bookstall and get it.

Mr. Chairman: I would request the
hon. Member to hurry up because
there are many persons who want to
speak.

Shri R. N. Reddy: One more point
that I would like to touch upon in
the Presidential Address is the esti-
mation of the economie situation that
the President has made. The Pre-
sidential Address gives a very rosy
picture of the economic condition in
the country. The President says
that a certain amount of extra food-
grains have been produced and this is
going to be hopeful for the country.
But, one thing is forgotten absolutely
and that is the growing economic cri-
gis in the country. If the economic
condition has improved, and if really
the country is going towards pros-
perity, I cannot understand how the
unemployment problem can be ex-
plained. Unemployment is growing
day by day. It has gone up to al-
most Himalayan heights in India to-
day. The President says that the
economic condition is improving. Un-
employment is there not only in the
industrial towns, but it has also gone
to the rural areas too. I can give

. quotations from the bourgeois papers
themselves. Here is an extract from
the report of the Grow More Food
Enquiry Committee, June 1952, page
51. The President of the Committee
was Shri V. T. Krishnamachari. The
Committee explains how serious is the
unemployment threat to the agricul-
tural population in the villages.

“Owing to the seasonal condi-
tions, work in agriculture is pos-
sible only for a portion of the
year. Over four-fifths of the
country in which there is no irri-
gation, this period is three or four
months in the year. In the one-
fifth in which irrigation is avail-
able, the working period is nearly
double this, for example, six to
eight months in the year. In other
words, roughly four-fifths of the
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agricultural population can find
work in farming operations for
one-third or one-fourth of the
year and rest for about double
this period.”

What does this mean? It means
that in rural areas, unemployment
among the agricultural population is
so seriqus that only one-third of the
population, if these figures are pro-
perly worked out, get employment in
the year and the remaining two-thirds
go unemployed. How serious the posi-
tion is, can be gathered from the
figures that are given here.

What is the condition of our cott-
age industries today? The cottage in-
dustries, especially our handloom in-
dustry, have completely gone. The
handloom industry is absolutely ruin-

. ed. The weaver produces the cloth;

but he is not able to find a market
because the poverty-stricken peasant
is not able to purchase the cloth. The
condition of the industries is also the
same. Industries are being closed.
Our President talks of over-produc-
tion. Government talks of over-pro-
duction. Yes; there may be over-
production. But, the crux of the
problem today is, although the pro-
duction is there, the purchasing capa-
city of the people has gone down seo
much that people are not in a posi-
tion to purchase whatever is produc-
ed in our country today. That is the
position. Why has this condition
come? It is because the Government
has failed to tackle the basic pro-
blem, that is the agrarian problem.
The basic problem is the absence of
pyrchasing capacity in the poor pea-
sant and the agricultural labourer to-
day. His problem is, the feudal fetters
and feudal exploitation by the land-
lords, zamindars and jagirdars are
completely ruining him. He is getting
poverty stricken day by day. The fai-
lure of the Government lies in not
trying to smash these feudal shack-
les that are making the peasantry
poor day by day. That is the pro-
blem.
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'The other problem to which I would
like to draw the attention of the Gov-
ernment, which the Government has
failed to solve is that it has not been
able to smash the imperialist grip over
the country today. Our country s
«ompletely under the grip of British
capital.  Unless the Government does
these two things, break the imperia-
list grip over the country apd also
break the feudal grip over the poor
peasantry, our economic problem can-
ot be solved, the problem of our mar-
ket cannot be solved and there is no
hope of any solution of our economic
problems.

4pr M

Dr. Jaisoorya (Medak): This is the
beginning of the third year and for
anyone who has watched this*scene,
the last two years should give an idea
as to the guiding lines our country is
following. I personally am not res-
tricted by any narrow party views or
party interests. I therefore propose
to speak my own mind as to what I
have observed during the last two
years -

Something has been puzzling me, be-
cause with the best of intentions we
are not reaching those targets that we
are so anxious to reach. There must
be something wrong somewhere, be-
cause the intentions are good. There
is something lacking somewhere. Is
it the machinery? Is it the structure?
Or, is it a wrong programme?

Babu Ramnarayan Singh
bagh West): Both.

(Hazari-

Dr. Jaisoorya: I do not wish to hurt
anybody’s feelings, but something has
beer: puzzling me, namely, the extra-
ordinary situation in this country that
you do not find in any other country.
In our country, we have a dual func-
tion personified Iin one man alone,
namely. the head of a government and
the head of a political party in one.
‘That does create confusion, because
you cannot separate these two func-
tions so completely as to have what I
might call a clear, ruthless, rational
view of things as they stand in juxta-
position to each other.
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‘

The Leader of the House will con-
cede that I have never been his enemy.
One the contrary, I have been for years
hig friend. The more I see the situa-
tion, the more I find that it is one that
you find nowhere else in the world.
We are trying to separate the judiciary
from the executive. We are trying
to separate the Church from the State.
But in India we have got two func-
tions which ought to be separate from
each other united in one, so that with-
out hurting anybody’s feelings I may
quote the European analogy of ‘he
Pope and the Emperor in one person
alone. When in doubt, the Emperor
consults the Pope and by the same
token, when in doubt the Pope consults
the Emperor, and since the two are on
extraordinarily good terms with each
other and have no difference of opi-
nion, generally the Pope agrees with
the Emperor and the Emperor agrees
with the Pope. This creates confu-
sion.

With a versatile mind like the Lea-
der of the House, sometimes the
change-over or switch-over is 8o kalei-
doscopic that I who watch him so
carefully and sympathetically am some-
times confused, because this lightning
rapidity reminds me of those remark-
able twins, the amazing twins, that
Alice met in Wonderland—tweedle-
dum &nd tweedledee. The two fumnc-
tions need not be identical. The out-
Inok need not be identical. The inte-
rests of a party may be reactionary.
The interests of a government may be
progressive,

I shall now give you an example. It
is as recent as the 7th July 1953 and
therefore is still valid. The Prime
Minister said:—

“The Government would be gui-
ded by the people’s will. If the
Government makes mistakes, it
would confess having made them
and try to rectify them.”

In two years, I have not heard one
single statement saying that the Gov-
ernment has made mistakes. The Con-
gress President said that the social as-
pects of a country were intimately
connected with economic and political
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problems. Provincialism, communalism
and casteism must therefore end. One
could not obviously live with one foot
in one century and another foot in an-
other. Quite right. But let us exa-
mine facts. There is no doubt of the
fart that the Prime Minister wants
this country to be modern. His mind
is modern. He is the only modern
thinking man in the whole Cabinet,
but when 1 examine the present ac-
tivities of the old Party that I once
belonged to, viz., the Congress Party.
it is no longer the progressive party, it
is now making way for medievalism,
obscurantism and opportunism. We
cannot have it that way.

The Prime Minister said in his
speech very recently at Kottayam:

“I do not believe in the stars,
sun or moon affecting the destiny
of India. I believe in human beings
moulding the destiny of India and
not the distant stars. It is you and
I, all of us, who are going to shape
the destiny. We are not going to
mould it by reciting mantras and
prayers, but by action.”

While he does not believe in the effect
of the planets and the stars, I am
not 50 sure that the other members nf
his Mijnistry do not believe in the aer-
tion of planets and stars, they are
consulting the Astrologer Haveli Ram.
There comes the difference. There
comes the difficulty. Sometimes it 1%
necessary to separate the facts. be-
cause we all want to support the Prime
Minister in his progressive views—for
instance, the attitude he has taken t2.
wards the Appleby Report is certain-
ly very commendable. Because, no
couniry, whatever its good intentioas
are, can function effectively unless its
machinery is up-to-date.

The whole tragedy in this country 1s
this: we have framed a Constitution
that itself makes centralisation of work
impossible. We have decentralised
politica'ly, and now we want to cen-
tralise economic policy. That is the rea-
son why our Planning Commission is
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failing. Unless your Planning Com-
mission has mandatory power and not
recommendatory power, it is bound to
fail.

There are several aspects that I want
to tell you about the Planning Com-
mission, and why it is bound to fail.
Because your Constitution itself pre-
vents you from doing it, because the
States can challenge you and they
need not obey. I should not say any-
thing about the States because the more
I think of the States, the more I have
to laugh. This is what has happened.
You have built planning and the plan~
ners, and you have put them into ivory
towers. This is just the same as what
happened with Chancellor Papen of
Germany in 1932. He built his Cabi-
net of experts. They were full of
good ideas and were meant to repre-
sent the best possible compromise bet-
ween many conflicting interests, but
alas, he had overlooked the fact that
what matters in politics is not what is
being done and how it is being done.
but—more important—who does .
Prejudice is the very essence of poli-
tics. Therefore, when we come to
think of it, while the ideas are all
right on the top, it does not inflltrate
below and downward because of ihe
bad machinery we have. The question
may arise: why are we failing in the
Five Year Plan? I believe we are
honest enough to say we have attemp-
ted too much. We have attempted it
from the top, and not from below.
That is why belatedly, I read in the
newspapers that the second Five Year
Plan is going to be a people’s plan. We
could not achieve our targets because
we have not built up our machinery
properly. To try to rectify it after
three years is wrong. Our Constitu-
tion prevents proper centralisation,
and this is one of the reasons why the
Plan has not succeeded. Centralism re-
quires extremely high efficiency, other-
wise it fails.

If you had shown the French states-
man, Talleyrand, your Five Year Plan
and asked him his opinions on the
Plan, he would have said, Monsieur,
this is worse than sin, it is a mistake.
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I next come to the question of ad-
ministration. Let me tell you that
our bureaucracy is in no way infericr
to any other bureaucracy. I have seen
bureaucracies in many countries, and
what is lacking here is the guiding
line. We are still dependent upon
the administration manuals left behind
by the Britishers, and they are still
being worked in water-tight compart-
ments by men of the ‘tie-and-collar
mentality’, as the Prime Minister has
said. Merely changing from a tie
and a collar to a closed coat does not
solve problems. It only solves the
external, shall we say, to a small ex-
tent, by levelling, but what about ‘ne
levelling of the mentality? The shell
has changed, but the core has remain-
ed the same. Changing the core will
depend not so much upon gentle me-
thods of persuasion, as by telling
them, you jolly well change or get
out. That is the only way we could
do it, because there is the time factor
also. We have got to fulfil the Five
Year Plan within the scheduled time,
and it cannot be fulfilled, unless the
machinery to implement it is geared
properly. I was shocked—and I hope
it is wrong—when I read in the news-
papers or somewhere, there was a pro-
posal to harness the sadhus to sell the
Five Year Plan to the masses.

support the
Prime Minister

Secondly—I always
Prime Minister—the
said:

“Sometimes I feel that the world
might be better off if there were a
few less of moral crusaders about.
Everyone wants not only to carry
on the moral crusade in his own
environments, but also to impose
his moral crusade on others.”

In the history of Rome, Emperor
Hadrien also tried to bring in some
moral reform, but the result was that
his own daughter ran away, and the
historian wrote:

“Few administrators have ever
attempted to enforce or advocate
moral reforms. They have invari.
ably left it to hypocrites and
cranks.”
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As far as I am concerned, I am pre-
pared to support the Prime Minister
in every progressive move. I know
that he wants to do something for th
country, But not only is his machi-
nery a liability, but I regret to say,
his own party is a liability.

Dr. Ram Subhag Singh (Shahabad.
South): No, no, you are a lability.
You are flattering the Prime Minister,
and abusing all other Members of his
Government.

Dr. Jaisoorya: I do not flatter, I am:
talking of the party to which I belong-
ed.

Dr. Lanka Sundaram (Visakhapat-
nam): The party to which you belong..
(Interruptions.) '

Dr. Jaisoorya: There are a few
gracious women in this world of whom
we can truly say that they are ladies
in their own rights. My old party to
which I belonged is also a lady in her
own wrongs! I still have, somehow,.
a sneeking love and sympathy for my
own party, and therefore, hard-boiled
as I am, I still want to see this big:
party really supporting the leader in
progressive things and less about
Kumbh Mela. Within two hours of’
the Karachi accident, Delhi knew it,
and we cancelled the tea party—with-
in two hours—between nine and ele-
ven of the clock. Within smelling
distance of the tragedy—the Kumbh
Mela tragedy—although the All India
Radio in the afternoon had given the
news to the world, nobody seemed to-
have informed the higher authorities
that something had happened. I blame
the officials, and it is probable that the
officials thought, as in the old days of’
Wajid Ali Shah, ‘T T

X WE ' and did not in-
form the authorities. This is a thing
which I cannot understand,—whether-
this new aristocracy should be pro-
tected just because something is un-
pleasant!

oft 2ww (Frer gergraTe—afiy) ¢
wsge f, ¥ @ fuw & faw oF sw
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T oY Sore ¥ fad § fF A &
fisar? agfexal 4 &9 frqr ar O ¢
wrofer &1 o A
a1 fr oF gAY g F gt q g
wgt gy WY oR T & ey
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[ Zwr) _
sireerreT R Ifr i & 1 7 afa & ezl
21 ® @ ) Areliy sepfa o Oy
FARATE | N AT g O A v
I NEET W @Iy A v
ag iy depfa A @ A 719

¥ ofus & w31 FEgAr | A
fragw gg @ fv g T3 QW warag T
¥ g7 wfgd, oF AR afafiw &
o @8 AR weR agr #7 g@ Ofaai
%1 faaT qAR R TrearT ¥ar 1 gard
gepfa wrdw ¢ Afwer afes & fow
qTE T EATC UE AAT & I TRE R
A qEawEl § o 999 §, 9 A e
& afg & fazg §, 37 % *r€ waw A
¥\ qaaAml & AF w49 &, frga
% ¥ wed @ WX Tt aga Aw ww
g & 1 I 7 N 1) A9 E, AR
N A § W) AT agT N W@
g e aWE ® ug oW e ) @
f& agi w=g N wECe A €, TG
faa 5@ 9 1 W A frae ® foF
g T f wd fefi g, aw A
YT AT AT, T §F ATAAT B NISIEA
qfear a e R QT R H
LICR ISR CIC R CLOR R e LR
AR ITH! ATAAT 7 q7W, AR R a7 WK
T T AT T FT A XY | FART AT
agiar & F{ATT qeq W A7 ATCLNT
wepfa & g9 wa § | qg a9 WY
T Al € TE ARNT A TE

 f)

TET ¥ WA FEAT & fF oW g
DA T W FY TATLL | TF AH
aret afew T asw 7 Aifvd |« @d
aCH QX g8 Al ®Y, Qv 6 wa
W Al A g, T NEHA T
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g1 A% g Afed | F o § fe
oy oY ft o § | o S gE W
AS & A ITH WY Q% A qHS |

st @ - sty At f @
&t gefar A} qwr &

ot 3w : dF §, Ao wTAT 9wAT
3, Afew iz Wk w ® fod =ar A
ffad  frwr 7 Ofd | AT wr
JMATET A F9F | A9 @ HAAWT
LT B FARTE 5 T T w W1
AT # AT TG 9T AR |

st dto gFo T Ww : 3 §&°
qIOr Aq TR AT RT W& 7.

oft 297 - F o w7 @ § froww
wrefr dwfa 1 faar qwE qE
Ny § wdfid wa | WA qefa
AIATE AT YITENA FTa8A T & |
AN A AT dpta w A qwRe
o EmT AT X IR qE FT
W& 1 4 AW A T FY THT gARS
£ Y Jas! unfaeEmEl &7 989 aHEd
g e sepfa s &, afa &
T frie 1 ot qfa ad, I giea
adl, agi AT gl A, agi ww
&\ qgeafa Sfa &1 oF A A
W1 AT, I FEAASATE | FET Y
“fxmw, wen  fwem, 7 s
fafaoia:”’ saw framel w1 fom o wren
red g, @ v 9% w1 faig
TE guT F@T |

[MR. DEPUTY-SPEAKER in the Chair.p
g g frardy, a8 gifa: gomd "

wgt AfT 78 ¢, gfe adY &, sw fawre
g w o gifv et &
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qg ¥ 99 qEEi § FgAT ARl

R ¥ fiex & W § qEAwE & Wi
gart g1 1 N 9 3 gfe g At

TE & ag W FgeH ® AT T
N g g7 it g | @ ETT B F
W ®1 AT RaT § PR W AT &
qIUEl A far qAw qF STeaTEw A
fear &% | @@ A7 adY frdgw 2

Dr. Krishnaswamj (Kancheepuram):
This year’s Presidential Address is a
catalogue of achievements, a general
review of the political situation, and an
anticipation of aspirations and hopes
{o be realised; no legislative program-
me of business has been placed before
us. I am mentioning this, Sir, not by
way of criticism, but only to underline
the fact that hon. Members of this
House are entitled to analyse the
grounds for optimism and suggest
steps for averting the dangers that
face our country. 1 shall be concern-
ed however with only three questions
which have been raised in the Presi-
dential Address: an aspect of our Fore-
ign Policy to which little attention has
been paid, the employment situation.
and the threat to the concept and
continuance of a secular State that has
acquired a new and formidable shape
of late. I shall deal first with foreign
policy, particularly as it affects the re-
cent Ceylon.Indian Agreement, and in
speaking on this question, I should
like hon, Members to bear with me for
a while. I have to refer to this very
painful and delicate matter especially
as it concerns people of Indian origin
who have been drawn predominantly
from the South. I appeal to all sec-
tions of this House to understand the
difficulties and dangers which people
of Indian origin face in Ceylon, and
which we cannot afford to ignore. In
order to understand the recent Ceylon-
Indian Agreement the House must bear
in mind certain aspects of the squeez-
ing policy that have been followed by
the Ceylon Government about a
year and a half ago or thereabouts.
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The Government of Cey.on pursued
a policy of squeezing out large nume-
bers of people of Indian origin by ad-
ministrative measures. Fortunately for
us, the Government of India for once
took a firm stand by imposing a ban
on the entry of such people from Cey-
lon. Only if India’s representative in
Ceylon, our High Commissioner, gave
permits could they be allowed to land
in India. This had the salutary ef-
fect of stopping the ejection of large
numbers of people of Indian origin who
had qualified for citizenship in Ceylon
but who had not been recognised as
citizens by the Government of Ceylon.
Partly as a result of this definite policy
there followed talks between the
Prime Minister of India and the then
Prime Minister of Ceylon, Mr. Dudley
Senanayake in London. Tentative con-
clusions, according to authoritative
reports reaching us, were arrived at
whereby the bulk of the people of
Indian origin not absorbed as yet by
Ceylon were to be immediately grant-
ed citizenship or allowed to reside as
permanent citizens and eventually ab~
sorbed in Ceylon. It was algo re-
ported that our Government then did
not accept these tentative conclusions
and make them final because of {its

objection to compulsory repatriation
in principle. I want to ask a straight
question, Sir: What has transpired

since the talks were held in June last
to warrant a change in front and the
acceptance of terms which are more
disadvantageous to us and also to peo-
p'e of Indian origin in Ceylon in whom
we have necessarily to take a direct
interest? ‘

We have accepted two tricky condi-
tions: firstly, the number of citizens or
people to be absorbed as citizens, has
been left indefinite; and secondly, the
Ceylon Government has a right to give
inducements to people of Indian nrigin
1o leave that Island for India. What is
the effect of these provisions? The
effect of these provisions is to give an
opportunity to forces in Ceylon to scale
down the figure of people who are ex-
pected to be absorbed, a figure which
might be, I fear, far lower than what
might have been possible had the ten-
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tative conclusions of the London Con-
ference been finalised. As for induces
ments, it depends almost entirely on
two factors: firstly, thefmeaning whirh
the Ceylon Government intend to give
to the principle of inducements and
secondly, the manner in which our
High Commissioner in Ceylon vses his
undoubted powers to preven: forced
repatriation in the guise of induce-
ments to leave Ceylon for India. 1
hope thatfthe Government of India will
adopt a strong attitude on this issue
and that it will take proper steps ts in-
struct our High Commissioner to be
on the alerf. so that we might have, as
a reswll”of a fair balancing of forces a
just foperation of what must be consi-
dered to be a difficult and ambiguous
understanding.

Many criticisms have been made of
the Ceylon-Indian agreement. One cri-
ticism which was made in auother
place was that separate electorates are
a curse and that the Government acted
unwisely in/accepting the principle of
separate electorates. I suppose my hon.
friend’s witters. are unwrung by the
concession that he has made in favour
of separate electorates for a limited
section of our population of Indian ori-
gin in Ceylon. Citizenship, let us re-
member. is/atter all an internal aftair
and it is left to each sovereign State to
determine the conditions for admitting
people to enjoy the rights of citizen-
ship. If it is felt by the Government
of Ceylon that people of Indian vurigin
in some areas should not be allowed
to influence, what I feel and what is at
the back of their minds, the balance of
power of parties in Ceylon, we cannot
quarrel with it if it decides to have
them on a separate regisfer. may it
not after all be better to have people
of Indian origin on a separate register
rather than to have them on no regis-
ter at all. and eventually leave it to
the passage of time, good sense and
natural tolerance to have them on a
common register?

There is another aspect of the Irdo-
Ceylon problem which was emphasised
by the Prime Minister as Presiden: of
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the Indian National Congress in 1939
and which paradoxically = enough has
not. received due recognition from the
Government over which he presides.
What active steps have we taken eit-
her on the diplomatic or on the politi-
cal front to bring the population of
Indian origin into live association with
other political parties in Ceylon? This
after all. is the main problem which
faces Indians overseas in many lands
and this is thed problem to which we’
will all have ~ to address ourselves
sooner or later. Those who have decid-
ed to apply for citizenship rights in Cey-
lon must be absorbed and there is
therefore a duty cast on us to hasten the
process of absorption. We, on the other
hand, have been oblivious of this aspect
of the matter, allowed ourselves, our
High Commissioners and agents to be
reduced from the position of mediators
into one of sponsors of a separate
existence. thus diminishing our pres-
tige and weakening the very people
whose interestsf we claim to have at
heart. This is inevitable if we do not
take positive steps to bring about an
identification of the interests of those
of Indian origin with those of the in-
digenous population. I recommend
therefore to the Government that we
should send to Ceylon a goodwill mis-
sion consisting of members drawn from
all parties in India so that they might
bring about this highly desired and
desirable objective. May I not once
again request the Prime Minister to
appproach this problem from a human
angle. to take proper steps to safegard
the interests of our people, and to in-
struct our High Commissioner fo be
on the alert, so that the agreement may
be worked to the mutual advantage of
both countries?

1 now pas the question of employ-
ment. I dgfnot agree with hon. friends
opposite tHat the employment situation
has appreciably improved in our coun-
try. There is, a faeling that those who
are unemployed will always get used
to it if after a while they do not aet
employment. There is also the other
factor that after harvests a certain in-
crease of activity is bound to be wit-
pessed in the trading sector and hence
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a certain degree of improvement is
witnessed -which is- purely seasonal.
The situation, however, is definitely
bad on the economic front. Our revenue
receipts have gone down. While non-
development expenditure has been sia-
tionary, the cash balances with the
different States are stil! high. We are
now .having something like over Rs. 80
crores in many of these States, instead
of Rs. 50 crores. There is also this
‘other point which we have to realise;
that so far' as the absorption of trea-
sury bills is concerned, we have absor-
bed only.to the extent of Rs. 20 crores
and not to the extent of Rs. 100:crores
as anticipated at the time of the last
Budget. So we have not spent.even a
fraction of what we: anticipated,  the
economy continues to be in a stationary
condition, and investment has not- in-
creased. How is. it possible to assume
that employment hag increased?
, .

I shall deal, rather briefly, with the
threat to the very concept of asecular
State. ‘It is clear that the constitu:
tional provisiong allowing a place to
English for fifteen years concerns all
States and the Union. When on=
particular constituent  unit like
Bombay passeg an executive order or
a legislative enactment affecting this
policy we have a right to expect from
the Union Government a clarification
of its viewg and standpoint. I want
that clarification to be made. Such a
clarification need not, and should not,
be a review of Stale action: nor need
our views on policy be binding on our
courts of law. arliament hag a
definite responsibility which it cair-
not avoid. We must have a discus-
sion on tHis policy as affecting us.
It is in the context of this responsi-
bility, in the contex: of the back-
ground relating to the continuancey 6f
English for fifteen years, that we will
have to be concerned with articles 29
and 30 relating to minority protection
and find out how far we are respect-
ing the spirit and intendmen: of the
constitution. It is not only appro-
priate but desirable that both the
Union Executive and the' Union Par-
liament should have -an  opportunity
of expressing their viewg on this
matter, at least as a guidance L0
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individual State vaction. ‘Especially
let us remember that couris of law are
concerned with the _limifed question
of constitutional validity whereas we
will have to be concerned with
broader issues of higa policy. Thne
very continuance of a secular State
has of late been brought into jeopardy,
by the recent order passed by the
Government of Bombay segregating
Anglo-Indian children from children
of other communities. Besides  the
concept of a secular state relateg not
to individual federating unitg but tc
the Union as a whole, and the actions
of a State sometimes have ag In this .
instance far-reaching repercussions
on a secular $tate—just ag policies
and actions of individual States might
have repercussions on foreign reia-
tions. foreign trade and other matters
of national importance. In fact. 2
Prime Minister whg is the fond
parent of the Directive Principles and
the concept of a secular State in our
Constitution should be the first
person to intervene and save hiscrea-
tions from asphyxiation and dooni.

I have not the time to refer to the
Kumbh Melg tragedy. Tt is a sorry
tale of woe. I do not wish to say
harsh thingg which would add more
passion to what is already in evid-
ence. But I ask one question. How
long are wa going to have explana-
tions of pathetic helplessnesg on this
matter? Ig it after all correct fo
affirm that we do not have responsi-
bility for what has occurred? For
instance. at an early stage when the
Uttar Pradesh Government relaxed
Cholera inoculation restrictions, many
of us realised that there would be a
great influx of population into the
Kumbh Mela Area. Had the Central
Government acted with promptitude;
and insisted on restrictions being
observed possibly, so many millioas.
would not have congregated and the
tragedy might have been averted. I
do not want to elaborate this point,
but I leave it ta the consciences of
Ministers to find answers to the
doubts that | have raised.

Shii Jawaharlal Nehru Sir. I am
grateful to you for this permission to
intervene in thig debate at this stage.
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During the last few days a great many
speeches have beemr delivered Mere,
and many and diverse subjects dis-
cussed. It is rather difficult for me
to deal with all those matters, «und
therefore, with your ,permission, 1
will only deal with some of them.

First of all, may I repeat what, I
think, 1 said on a previoug occasion in
regard to the President’s Address.
Acharya Kripalani saiq that the
President’'s Address was ‘formal’ and
not ‘inspiring’. Others have .also said
something to that effect. Now, if I
may say so, the President’s Address
is meant to be formal. Of course, it
ig always better to be inspiring, but
inspiration ig not so easy to find as
to express. The President’s Address
is a formal statement. naturally, for
which the Government is responsible.
Sometimeg the hon. Members have
thought, and sometimes even the
Press outside has criticised it, that the
President’s Address has repeated
what the Government have said.
What else can we do? Thig ig a Gov-
ernment statement of broad policy
which the President lays before the
joint session of the two Houses. It
can be nothing else. It cannot be
sensagional, normally speaking. It
cannot state any very novel {fact,
normally speaking. If any very im-
portant step is to be taken by Gov-
ernment, they would naturally come
to this House. discuss it here, and not
spring it as a surprise onthemin the
President’s Address. Therefore, 1
would beg the House to consider the
context in which the President’s
Addresg ig delivered.

The hon. Member, Mr. Jaipal Singh,
said that the President’'s Address
should not deal with controversial
matters. I agree with him, I belicve
in the sense he meant this, because
obviously, if the President’s Address
refers to controversial legislation, that
is a controversial matter. He gave us
an instance—the reference in the
Address to the Kumbh Mela tragedy
and, he said that the President had
given a ‘chit’ or a pat on the back of
the U.P. Government. Well, [ was
surprised to hear that ang I looked
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back on the Address. All that the
President said in that connection was
that the U.P. Government had iaken
great pains to make satisfactory
arrangements for this great concotrse
of human beings. But, the trouble
occurred. I really do not know how
anyone can call that ‘lack of pre-
judging’. The fact that the
Government took pains—they might
have failed, they might have com-
mitteq mistakes subsequently—but
the fact that it took pains is a fact
which nobody can challenge or dis-
pute. It is not a controversial matter.
Well, I do not agree with him. Now,
this debate has unfortunately been
somewhat overshadowed by this
Kumbh Mela tragedy which, im-
portant as it is and tragic ag it was.
really bears little relation to the wide
topicg that we are discussing. As my
hon. friend Shri Tandon stated. we
should await the results of the en-
quiry that ig being held there. In
regard to one aspect of it, which was
specially stressed by Acharya Kripa-
lani, a broader aspect, I hope 10
say something at a later stage. But,
the main subjects that we have to
discuss here, I submit, are the broad
issues before the country, whether in
the international field or in the
domestic fleld anq we should aviod
going into narrow issueg which we
can discuss at other times.

If you look at the world today, it
ig full of problems, tensions and fears.
It seemg to be wrapped up by a
mantle of fear and search for
security, and, unfortunately, search
for security often leads to an addi-
tion of the tension of the world.
Obviously, no country, not even the
greatest country and the most power-
ful country in the world, can have it
all ity own way; much lesg any coun-
try like India, with no power in the
sense of military might or flnancial
power, with the only power, i{f you
like to say so, of our faith in some
things, if that is any power. There
fore, we may well complain of things
that we do not like; but, we should
look at things in their true perspec-
tive, ag to what can be done and what
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~cannot be done, and try to do our
best. We cannot always bring about
ithe results which we hope for. But,
.anyhow, I believe if we try to do our
best some good results follow.

Today, we have in Asia especially,
.special problemg which we have to
facee. The geography of India,
.centrally situated as we are, apart
from any other reason connects us
"with these problemg both in the
-west of Asia, anqd in the south-east
and east, and inevitably we have to
.shoulder this responsibility, apart
from the mere size of our country,
ibignesg of our population, and our
:potential resources, and all that. So,
‘we have become tied up occasionally
with external matters even though
‘we have tried to aviod involvement as
far ag possible.

The House knows that only
yesterday some of our troops that
had been sent to Korea have come
‘back. Others are following withina
few days and that chapter in Korea
is over, that is, the chapter in which
our Custodian Force and our repre-
sentativeg in the Neutral Nations
Repatriation Commission functioned
there. I need not say much about
that now. Most of the facts are
known to Members. They have ap-
peared in the public Press. I hope at
-some later stage, in a few days time,
‘to place a statement upon the Table
of the House, more for record than
for any additional information. in
regard to Korea.

The object aimed at by this Neutral
‘Nations Repatriation = Commission
‘has not been attained—or fully
attained—and unfortunately, most of
the problems remain unsolved. That
is a misfortune. But I think most
people agree that our representatives
there on the Commission who had a
‘very very delicate task to face, as
well as our Custodian Force, did as
well as they could have been possibly
expected to do. with the result, I
think that however much there might
be differences in the view point that
was taken up by our representatives,
.all parties concerned have paid a
tribute to their impartiality in this
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work. (Cheers.) The cheering of the
House indicates that the House would
like to send out its good wishes for
their return.

5pr M

Although all or nearly all the pro-
blemg remain, Korea had neverthe-
less one bright feature about fit,
namely, that the fighting there which
was terrible for two or three years,
stopped; at least, that slaughter end-
ed. Only the problems remain,
although the problemg are difficult
enough.

There is one thing in this connec-
tion that I might mention. The House
probably knowg that there was »
difference of opinion about many
matters but more specially ag to how
this Commission should end its
labours about the prisoners of war
that were with it, and the opinion of
the Chairman. i.e. the representative
of India, wag that the varioug process-
es laid down in the agreement between
the two parties had not been gone
through; however, there was no
alternative left to the Commission
but to restore those prisoners of war
to their own detaining sides.

One particular difficulty faced ug in
the past few days. That was in regard
to seventeen persons—I am not sure
about the figure, but I think it is
seventeen—undertrial for very
serious crimeg including murder.
They were being tried under courts-
martial set up by our forceg there.
Unfortunately, those trialg could not
be completed, partly because of lack
of cooperation by some parties. The
result was that those persons charged
with serioug crimeg raised the pro-
blem as to what should be done
with them. It was patent that the
Indian Custodian Force could ot
continue with the cow $omartial,
because it was rat going to remain
there. It was patent also that it
could not bring them with it to India.
On the other hand, it seemed obvious-
ly right that the trial of those persons
who had been so charged should
somehow be completed and they
should be punished or acquitted after
trial, as the case may be. 8o, in this
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dilemama : the. Indian Custodian: Force
decided o -hand over those persons+o
their own detaining sides with a
strong request that these trials should
be proceeded with and completed. 1
do not' kiiow exactly what is likely
to happen to them, but I do feel that
it would be a travcsty of justice if
persond who'prima facie have béen
shown to have dommitted those very
serious ctimes 'aré merely .discharged.

-I,mentwneq, Korea, but there.are so
many other places in the world which
offer tremendous problems. Only
recently, the House knews that .the
Four Great Powers met.in. Berlin,
and for many, many days there was
argument 'about. Germany, about
Austria, and. about other matters.
Unfortunately; that argument did not
yield any substantial results except
for one thing which wes a bright spot
towards the conclusion. that is, the
four Great Powers agreed to hold a
Conference in Geneva on the 26th of
April to consider the Korean problem
and also Indo-China. I presume that
the Chinese Governmeént has agreed
to  this procedure, Because :it' is
Intimately ‘ involved and it; presence
is obviously essential.

Now, I just mentioned that in
Korea, whatever difficulties there
might remain, the fact is that war has
stopped. It is a very big thing.
Unfortunately, in Indo-China war
has not stopped and is being continu-
ed in a very terrible way. It is- six
yearg now since this Indo-China war
began and for the present I do not
propose -to say anything more about
it, because of this that anyhow all
of us here—and many others, I have
no doubt—would obviously welcome
some kipd of ending of this actual
war, but more especially when it has
been proposed to discuss thig matter
two months hence by the Grea*
Powers . concerned. It seems a
tremendous pity that thig war should
contine when a serlous attempt is
going to be made to find a way out.
Now, it is not for me to suggest any-
thing, and certainly it is with no
desire to intervene in any way or
fntrude or involve ourselves or any-
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thing like:that. but.I do venture 1o
suggest to -all' the parties and the
Powers concerned that in view. of the:
fact thatothis matter of Indo-China is.
going to be discussed at the Geneva.
conference twg months later, it might
be desirable—it is desirable, I think
—to have some kind of ‘cease-fire
without ' any.-party giving up its own
position, whatever they might con--
sider their ‘right etc.,, because, once:
one startg arguing about rights, then.
thers will be no end to that argument..
8o, 1 would-make this very earnest
appeal im.all humility—and I am sure
thig House will join with me—to the
Powers to strive to have a cease-fire
there. Then they cap discusg it in.
their: own way. I repeat that so far
‘ag'we are concerned, we have no
desire to interfere or to shoulder any
burden or responsibility in this con-
nection.

Now, from this - Korean war, even
more 8o the Indo-China war—ang if
I ‘may mention some other places
where not a war of thig kind, but.
nevertheless. continuous military
operations have been going on, like
in Malaya, like in some partg of
Africa—one sees that nowadays once
even a little war starts, it goeg on
and on; military operdtions start, they
go on and on. It is difficult to stop
them. It ig difficult to cenclude them.
or to reach at any Tsatisfactory solu--
tion of the- problem through those:
means. Now, without going into this.
question of Indo-China, it ig patent
that for these last two years the:
balanceg have sometimes been weight--
ed this side or that without making.
too much difference. Sometimeg one-
party advances in a military sense,
retreats a little. I do not know exact--
ly what the military position is, I
cannot say, but any person can see:
that for flve years they have been
fighting and killing each other with-
out any decision being arrived at.
That itself, I think, might lead us to:
certain conclusions. If even in these-
relatively small wars it ig difficuly to-
arrive at a conclusion by mflitary
means, what is likely to happen if,
unfortunately, a big, Rglobal war
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descended upon us? Would it be an
unending affair which went on and on
with nobody to end it no final con-
clusion arrived at, or what else would
it be? Tt ig dangeroug today even: to
start & small- war. People may think
that it may be a small operation. It
is not. It goes on and on regardless
of the merits of the case. And there-
fore it ig desirable to keep thig . in
mind,, and . therefore,—in. Indo-China
certainly, but I .hope in the other
places I mentioned also.—some other
approach might be made, at any rate
to end this killing, because there can
be no -doubt that, apart from the
horror of this continuous Kkilling in
warfare or in military operations, this
leaveg a tremendous trail of bitterness
and conflict behind. 1t doeg nmnot
matter ultimately what the result of
military operation is, if in the minds
of millions -of people fear or bitter-
ness remains, because that will give
rise to all future troubles again, and
there is no ending of tha!. Personal-
ly, I am convinced that there can be
no true solution of these problems at
this stage, by the method of warfare,
whether it is in a small way or in.a
big way. So, I would appeal to the
Great Powers and the little - Powers
and all concerned. perhaps, to make
an effort in thig direction, and to see
in some other way, but anyhow to
begin with to try to stop by cease-fire
or otherwise these operations.

Now I refer to the Berith Confer-
ence which was recently held, and
which, if I ‘may say so with all
respect, was rather - disappeinting,
apart from this final comclusion which
we must welcome, i.e. a meeting will
be held in Geneva. Nevertheless, I
would like the House to consider that
even that Berlin Conference, which
brought no good result, itself ig a good
sign; the mere meeting together and
discussing .and  considering various
viewpoints—all these, at any rate, not
only avoig any more tragic  deve-
lopments like war, but indicate this
continueg search for peaceful settle-
ments. 1| have ng doubt that the
people:s nf all countries in the woxld
hanker affer peace, hanker after real
peace, not merely an absense of
shooting war. What have .we got to-
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day? We call it the cold war; and
the cold war is undoubtedly better
fhan a shooting war, anything would
be better than a shooting war. Never-
theless, a cold war isapretty
bad * thing. . It means obgession
against’ ‘each ' other, it means
féar all the time,—fear  of
war and fear of losing one's security,.
—with the result shas theme is con-
tinuous tension; so far as the econo-
mic side is concerne@l, it is upset,
of course, because it' cannot function.
normally; politically, there is this-
tremendous tensiori, hatreds, dislikes
and always living on the verge of
violence on & big scale.

I wonder how thig generation that
ig growing up in many parts of the
world, thinking - alwayg in terms of
the cold war, in termg of
the possible big war, in terms of
hatred of this country and that,those
people and these people, will function
when it grows up. The environment,.
the centext in which the present day.
generations are growing up, seem to-
me. a terrible thought. The other
day, some hon. Memberg might have
seen the Children's Art Exhibition.
that was held in Delhi, organised by
Shanker's Weekly children’s Number..
There were thousandg of pictures
from all over the world, produced by
children. It was an extraordinary"
collection, a very fine collection, apart
from itg artistic merits, showing.
what children all over the world
were thinking. It was an oppressing
thought, when ] saw those pictures;
how many .of those children have
produced nightmarish pictures, just
some kind of horrible nightmares,—
as if they had had. It showed possibly
the fear of thig environment in which
these children are growing up, of!
hatred, of viplencq. of possible wars,
and all that. So, this {s what we are-
contending against, quite apart from
the avoidance of war. Almost, one
might think that there is some evil
enchantment over the world, which
oppresseg us, and hence oppressgs the
widespread feeling of people all over
the world, for peace and goodwill, and"
td live their normal lives; and we
ecannot go out of this enchantment.
We meet in conference and the like-
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.and sometimes we talk to each other
.at long distances, much hoping for
jpeace and settlement and some way
~out but somehow functioning so asto
make this difficult. That ig the basic
problem before the world and with
.that, you come—that is somewhat
.complicated for ug in Asia—by all
kinds of new forces being let loose in
Asia and to some extent in Africa.
‘We are interested in the world’gs pro-
sblems because they affect ug as they
_affect the whole world, We are in-
terested particularly in Aslan pro-
blems because we are part of Asia.
We are interested in African problems
for a variety of reasons, a very minor
rreason being of course that, whether
it is in Africa or parts of Asia outside
‘India, large numbers of Indiang live
there. We are interested in them.
But the real problemg are not of
‘Indian overseas but of the people who
‘live in those countries overseas. None
.of these problems, I venture to say,
is going to be settled now by compul-
sfon and violent compulsion. Some-
"how, the forceg which were kept in
.check in the past cannot be kept in
.check now. ] may venture to put
forward an objective analysis with-
.out really going into the merits. My
sympathies are clear. the House's
-sympathies are clear, but apart from
.sympathies,—it is not an objective
.analysis,—I think. one cannot sup-
-press, for whatever reason, these basic
forces of nationalism. of freedom, that
have arisen in Asia or in Africa or
.elsewhere. To that, of course, 1 would
add the feeling, the strong feeling,
.against racialism which exists in
those continents.

Now, that ig the position. The
House knowg our policy. It is some-
times miscalled a neutral policy or
neutralism, and we are told that we
are sitting on the fence, that we are
afraid of this country or that coun-
try, anq that therefore we have not
‘got the courage of our convictions.
Well. we lack many things, and some-
timeg maybe we even lack wisdorr}
but I do mnot think we lack the
capacity to express our thoughts
.clearly or to express them without

22 FEBRUARY 1954 Address by the President 420

being oppressed by fear, I think that
people in India, by and large, suffer
less at the present moment from this
oppressive fear wirich envelops great
continents and countries than those
in many other places.

This policy that we have adopted
has grown naturally out of our past
history, past tradition, past way of
thinking, and present conditions. It
ig a policy which can be justified both
on the idealistic grounds and on
strictly practical considerations. @ We
do not want to enter into this circle
of hatred, violence and fear which the
cold war embodies. A5 Tar ag possible,
we do not want other countrfes that
remain out of it, fo enter it, because
if we are searching for péace, it the
worlq is searching for peace, it may
not get the peace it desires, certainly
because the problemg afe terribly
complicated. But anyhow one should
do two things: one ig fo avoid doing
anything which adds to the tensions
of the world today, which adds to the
fears of the wgrld today. The other
is of course a more positive approach
of reducing those tensions. Now, if
some step is taken which actually
adds to those fears, then it is, I sub-
mit, an ill-service to the cause of
peace. So in this context we have to
function in this world, anq to func-
tion with the courage of our convic-
tions and without fear. At the same
time, being friendly to all countries
does not mean that we agree with the
viewg or the activitiegs of other coun-
tries; we have our own views. But
it is my conviction and, I believe the
House also agrees with me in this
matter, that at any time, and more
especially at the present time, it does
not help even to say, if you like, even
to axpress your opinion in con-
demnation of some other country,
even though you might think that it
ig the right opinion; because that

" merely adds to those temsions, and

when people are moved by so much
anger and prejudice, their minds are
not open to reason or logical argu-
ment.

Now, so far ag India is concerned,

we try to avoild entanglement §n
foreign issues. We cannot heope to



421 Motion on

wholly avoid it of course, because we
have to play our part in this world,
and no country can be isolated, much
less India—whether it is in the Unit-
ed Nationg or elsewhere. But we are
particularly concerneq with our
neighbour countries, and naturally we
wish that our relations with these
neighbour countries should be as
close and cordial as possible. I am
glad to gay that they are so, unhappily
with one exception. ' So far as Burma
is concerned, we are on terms of
great cordiality and friendship. There
.are at present some talks going on
with the Burmese Government - in
regard to certain matters, certain
issueg between the two countries, and
T have little doubt that they will
result in a satisfactory agreement.
So far ag Ceylon is concerned, many
hon. Members have referred to the
recent Indo-Ceylonese Agreement and
partly criticised it; partly, they felt
that there might be something in it
which might lead to wrong results.
As a matter of fact, as I have stated
previously, this Indo-Ceylonese
Agreement in regard to the people of
Indian descent in Ceylon is not a
settlement of the problem at all; it is
a first step towardg that. In fact, it
repeats what actually is the position:
it only repeats that position in a
friendly way, in a better way, in a
cooperative way. In the solution of
this. problem, it ig perfectly clear that
the cooperation of the two Govern-
mentg and the goodwill of the two
Governments and of the people con-
cerned is essential. Now, if this
agreement leads to that atmosphere
of goodwill and, co-operative effort, we
have achieved a great thing. Have
we given up any vital principle in it?
I submit, not. I will not go into the
details of it. It is true that in some
places in Ceylon some kind of inter-
pretations have taken place which
have extended the scope of this agree-
ment. Obviously, we are not bound
by interpretations with which we do
not agree and which do not flow from
that agreement. The main thing is
that we have put this question after
several years on a different level of
approach, a friendly level, and I hope
that this will yield results.
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The House knows that for some time
past, for a month or more, there have
been discussiong going on in Peking
between our representatives and the
representatives of the People’s Gov-
ernment of China in regard to certain
matters affecting Tibet. These discus-
sions are still proceeding. They are
proceeding on the whole satisfactorily
and I hope that before very long they
will also yield a satisfactory result.

Now, so far ag these neighbouring
countries ‘are concerned, our relations
are very good. They are very good
with countries of Western Asia and
with Egypt. It is unfortunate that
with Pakistan, which is not only our
close neighbour but which ig more
closely bound to us by past history,
culture tradition anqd all manner of
other bonds than any other country,
there should be certain remaining
problems which have uffected our
relationship. I shall not go into these
problems.

So far ag canal waters issue is con-
cerned, it is still being discussed in
Washington between the parties’ re-
presentatives. I believe, consider-
able progress has been made, but that
ig all I can say. I do not know what
the final result will be. Other issues
like evacuee property are still pend-
ing and of late on these matters, there
has been a great deal of frustration
for us. The major issue remains—
Kashmir. I shall deal with this matter
a little later; and I shall also refer to
certain new developments which have
taken place in regard to Pakistan.

I have referred to foreign affairs;
but the most vital thing for wus,
obviously, is our domestic position, the
economic progress that we  might
make or try to make; that i8 the
essential factor. You can measure it
by production, per capita consump-
tion, the reduction of unemployment,
as you like, because they all go to-
gether. This ig hardly the time to go
into these matters fully. But, I do
wish to lay stress that after all in this
variety of problems that we are‘faced
with. this is the most vital and major
problem for us, The fact that I do not



423 Mation on

.IShri Jawaharlal Nehru]

deal with this at length in this present
reply of mine does not indicate. that
our Government .attaches any less im-
portance to it; but, it cannot be dealt
with in thig, . scrappy way. For my
part, I would welcome the House to dis-
cuss any aspect of it more fully, if and
when we have the time for it.

But,.«i' would like hon. Members. to
look at this picture a little. objectively.
It is the right—and may be the duty—
of the Opposition to criticise and con-
demn. I accept that; 1 like that. If
there is not that criticism—and even
harsh ‘ctiticism, if you like—any gov-
ernment is litely to become slack.
And, therefore. it is not with any
desire to limit that criticism of the
Opposition that I would submit that
we might look at this problem a little
objectively. It is very easy, in a
very large country like India, passing

through these difficult times, facing.

difficult problems,—to criticise -and
find fault, and that criticism may well
be justified, and the faults that are
pointed out may well be there. And, at
the same time, you may well find
other factors which are admirable or
which are praiseworthy or which are
worthy of commendation. They are
both there and one can pick and
choose; in ‘a country like Indla you
can make a list on either side. Ulti-
mately one has to see, in the balance,
what is happening, whether we are go-
ing on in a particular direction or not
and whether it is the right direction.
I think thal if I could take hon, Mem-
bers with me on a voyage of discovery
of India as it is today. I have no doubt
they could show me many things that
1 am not aware of, but I could also show
them many things, of which perhaps
they are not fully seized. although
they read about 'them in newspapers.
Nevertheless, it does make a difference
when we see things actually in prac-
tice before us and have some kind of
emotional awareness of what is hap-
pening instead of merely reading
something, because I travel about
India and see what is happening there
both in regard to vast and magnificent
undertakings that are now taking
shape and that will give results very
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soop, «and.(in, regard - to mpay smail;
thipgs ang,.ip,regard o what qur,own
neople. gre. doing themsglves.; |t i
ngt goverpmentyl effort; it is what the;
people are doing, .maybe with, the. help,
0" Sm.ulﬁﬂﬂmentﬂ !Q‘mt- . .HI_A nar'nn
excited and. I have;a;sense.of exhilaras,
tion—I wish. o make. it clear=-not in,
praise of the . Gevernment. with, which;
I am: associated, thapgh .1 .think = in
masyr matters the ' . Goverpment. hag
done .wel), but I rather think pet as
the. Govermment . fupctinping. but as
the people of .India. functigning. It
is & matier of ;pride to.me to see.the:
milliens of . aur countrymen and.coun-
trywomen: . gradually .: moulding = this
new India that we are striving for. It
is' ta be moulded—I bave no doubt:
about jt—notconly in the big places:
about. which ypu .read in the; news~
papers, but in tens of thousands of the
villages of India today,.and I hape
that those tens of thousands .will be--
come bundreds of thousandg in. a year
or two. . When India .is in travail of’
giving birth to new things all the time..
a new India is taking shape, and 1 feel’
that all our old history—whatever it
is. 5000. 8000 or 10.000 years—will
stand as witness to see. what.is hap-
pening -in this old, -ancient country of’
ours which has put on a new garb.
1t is a magnificent adventure that all
of us are engaged in, and when I look
at this, I do not think of it as some-
thing for which my Government is
responsible or the Party with which:
I am connected is responsible, but as'
something in which all of us here in
this House and all over the country
are responsible in some measure-
Therefore. I would beg hon. Members:
to look at thig picture in this way.
not in the slightest degree limiting
their criticism or condemnation—it is:
right, it is a democratic way of func--
tioning, and I would welcome it, but
nevertheless I think it is unfortunate
that in criticising Government, very
often hon. Members opposite criticise-
the people of India too ......

Shri S. 8. More (Sholapur): Not in:
the least.
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Shri Jawaharlal Nehru: ...and do not
realise that it.'is .ultimately the peo-
ple-iof Indra-wbo 8fg . functlonmg to-
day ood . H

Shri S. S. More: No, Sir.

"Shri Ja\#a-l;a.rlal Nehru: * Hon. Mem-
vets:' who ab iwt' apparentlv agree with
that s atemen if’I may .say so, simply
indicafe that’ they are somewhat out
of tune thh the people of India. I do
not mean to'say tha the Government’s
way is the best way. I am not refer-
ring’ to £hat Iz _may be a better way.
’I'hls Governme t ~may adopt a better

amount of dxvergence may. be consn-
d\erable Never‘theless. fundamental-
ly, the wo;lg that is being done in
Ind)a is the wqu that, any government
‘wauld have to 'do and it is the work
which the people of India are doing.
It is an essentijal item and I shall come
back to it at a somewhat later stage
in another connection.

It is an importani thing that we
should keep in tune with the: people of
India.© My hon. friend Dr. Jaisoorya,
‘was ‘kind' enough to say some good
words ‘about me, about my modern
way 'of thinkiAg :and all that. Well,
whether I am modern and to what
extent I am modern is a matter which
<can be consideréd separately - at lei-
sure. But of one thing I am deeply
conscious, ‘'that in this great journey
that we are making,—call it a pil-
grimagé,—towardg a better future, we
have té go with 360 million companions.
It is not my modérnity. or anybody
eise's conservatism, or ' reactionary
tendencies, whatever thay might Fhe,
that matters. I am all for modernity.
But remembering thay we' are fellow-
{ravellers with hundreds of millions
©f our people, we have to go with
‘them, carry them with us, or be carri-
d by them —pu¢ it as you like—and
not isolate ourselves in that ivory to-
wer attitude, or a feeling of being
superior to others. We may be
superior intellectually. But the
journey is of the people of India, not
of individuals. or a small group her_e
and there, who may consider them-

selves superior.
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Therefore, in that journey we have
to convince them, we have to carry
them with us. And how? We have
adopted a democratic method here.
Apart irom this democratic method
we have, even in the course of - our
struggle for freedom adopted a peace-
ful method. Of course, normally
speaking, democratic and peaceful
methods have to go together.

" Shri Nambiar (Mayuram): Non-
violently. :

Shri Jawaharlal Nehru: I believe the
hon. Member does not like the peace-
ful method! If there are certain
basic things within the context of a
peaceful and democratic method, I
believe much can be done. Indeed I
believe that if you go outside that con-
text we are not likely to do much. I
am not for the momeng discussing
economic  theories, whatever they
might be, and I am not discussing any-
thing for the wide world. I know my
India, I hope, a little and I cannot, and
I do not presumre to advise any other
country as to what they should do in-
ternally or externally. But looking at
the picture of India as we have it, I
have no doubt im my mind that any
method that is not a peaceful method
is likely to yield terrible results. Angd
if you break up the unity of India, all
your efforts at progress will be doom-
ed, naturally. I want to keep these
two things apart. I want to appeal
to hon. Members opposite for co-opera-
tion in the fullest measure in these
great tasks, keeping entirely apart
their policiées, their view-points—I do
not wish to touch them—and their
freedom to -express them and to cri-
ticise us and condemn us. Neverthe-
less, try to separate the two things.
If there are failures of, if you like, a
Government that {s not up to your
high standards, or any standards. cer-
tainly, criticise, by all means. But a
Government which for the moment
represents , the people of India, how-
ever humble, however little the mem-
bers of the Government might be,
however many failures they may have
to their credit, nevertheless, because
they represent the people of India,
something of the greatness of the peo-
ple of India comes to this Government,
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provided we represent the masses. So,
1 would beg to them, I would beg of
the hon. Members to look at this
tremendous adventure of India. It is
an adventure and at the same time—
speaking not only of India but of
other countries also—it is, if you may
call it, a struggle for survival for many
of our countries, in Asia and else-
where, either from the possibilities of
war or from economic troubles. We
have to fight this great figsht and win—
and we are going to win. Then why
should we not have a common ground
to fight this on all fronts in our demo-
cratic, peaceful way, criticising and
holding to our different policies as
much ag we like? I do not suggest
that any person or any group should
give up His view-point; it is necessary
that all view-points—even those view-
points with which I may entirely dis-
agree—should be fully expressed.

Some hon. Memberg spoke; I think it
was in connection with the proposed
military aid which possibly the United
States Government might give to
Pakistan and the consequences that
might flow f{rom it. They said, refer-
ring to this why our Government, or
I, do not take them into confidence so
that we may all function in unity. Of
course I want all of ug to function in
any grave matter affecting the nation,—
or for the matter of that, in any other
matter—with as large a measure of
unity as possible. And for my part, I
will be happy to consult any Member
of this House or groups in this House
on such occasions. But it is obvious
that a united policy must be based
on some unity of outlook, basic unity
of outlook. If there §s divergence
right at the base, it is difficult to build
up a structure of unity and follow a
united policy. 1f some hon. Members
in this House tell ug that our foreign
policy has been completely misconceiv-
ed and misguided gnd we should throw
it overboard and do something else,
obviously there is no unity of ap-
proach left there because that policy
is not merely a tactical exercise but
something based on our growth, our
movement and our thinking as well as
a number of other considerations. And
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it has shown good results; that is my
judgement—hon. Members may chal-
lenge it. There must be some unity
of outlook like that.

If I criticise or feel that itisan un-
fortunate move for the United States.
of America to give military aid to
Pakistan, one hon. Member gets up
and says: why don’t we also accept
military aild from the United States?
That shows that either it has been our
misfortune not to explain our policy
with the precision which could enable
him to grasp what it is, or he consi-
ders me completely wrong; because,
if I consider that military aid being
given to Pakistan is wrong, quite
apart from the question of India,.
from the Asian point, from a number
o¢ view-points, then if we commit
that wrong we will be doomed and
we will have no justification left for:
any policy after that. Therefore, we
must be clear about that. Or, some
other people would suggest; because
the United States of America has
done this, rush up to the Soviet Union
and get their military aid! The whole
thing is based on some kind of invert-
ed thinking. What I mean is this, that
fhe whvle thing is entirely opposed
to either approach. As I mentioned.
it is entirely opposed to the basic
policy that we have been pursuing.
And if we take any country’s aid—I
am no¢ going into the merits of it—
any outside country's aid, well our
whole policy ends there and we have
to consider afresh as to how we should
proceed in the matter. Therefore I
submit that there must be some unity
of outlook.

Apart from this. there are certain
basic things which. I sulmit, must be
borne in mind. If we are to proceed
peacefully and democratically there is,
under our Constitution, the authority
of Parliament; our President who is
the symbo] of the State, above party
and the rest of it. He may of course,
as President in his Address represent
what the Government wish to do. It
is a different matter. But he is a
symbol of the State. There is our
Flag; our National Anthem. I ams
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mentioning obvious things. I am
mentioning them, and what I say I
am not saying by way of complaint
but in sorrow: it is g matter of deep
grief to me that at the beginning of
this session some hon. Members deli-
berately and ostentatiously kept away
when the President addressed the
joint session of both Houses of Parlia-
ment.. I am not going into the merits.
But the President is a symbol of the
State, of the dignity of the State. And
it is not so much here, but in some of
our State Assemblies also this is be-
ing done with the Governor there,
who is also a symbol. It is totally
immaterial whether you like the
Governor, whether he is beautiful to
look at or not so attractive to look at.
These at& symBols of the State, of the
unity of the State. And if we do not
respect that symbol we do injury to
the conception of the unity of that
Sfate. If one party does it and
another does it, it may well
become a practice for some group
or other to act in that way because
they do not like something. I do ap-
peal. not only to hon. Members here
but elsewhere, that these conventions
ought to be observed. Why is there a
convention—which we have taken from
cther parliaments, notably the British
Parliament—for me to say “the hon.
Member opposite” or “the learned
Member” or “my learned colleague’?
These are conventions. It does not
Quite follow when I say “learned Mem-
ber” that he is very learned! But these
are conventions to promote, if I may
use the word, civilised behaviour. Be-
cause, if we use these terms, it does
pull us up; it keeps up a certain level
of conduct which is becoming and
dignified. We are the Parliament of
India and high_dignity attaches to us.
And it is right that we should set an
example to others.

I will not say much about the econo-
mic conditions except to say this on
my behalf and on behalf of my Gov-
ernment, that in regard to economic
matters we approach them with a com-
pletely open mind, with no dogmas, no
fixed ideas about them. We are pre-
pared to discuss anything with any-
body—about our Five Year Plan, or

‘examine it.

22 FEBRUARY 19854 Address by the President 430

about our Second Five Year Plan—and
prepared to change anything, accept.
anything, if we are convinced. Because
the problem is a difficult one. And I
hope the House will agree that there is:
no easy remedy for it. It does not
matter what policy we pursue so long.
as we do hard work and have unity.
It may be that some other approach.
other than the one we are pursuing:
might produce better results. Let us:
We are prepared to-
examine everything.

An hon. Member talked about our-
administrative machinery and quoted'
me at some length. Well, we are-
examining that and I hope that we:
will be able to improve it in that way.
I would like to say this however—be-
cause the administration was criticis-
ed—that it is easy to criticise it and
it is easy to point out some failures:
here and there. WNevertheless, I think
our administrative ,machinery has-
adapted itself and is adapting itself to-
present day conditions, with some-
considerable success, and that as a-
whole our administrative machinery—-
not the machinery, but rather the peo-
ple, the personnel of that machinery,—
is as good as you can find in any other
country. Naturally, I do not speak
for all of them. When they are tens:
and thousands I cannot speak for all
of them; there are people who are
excellent, good, fair, and all that. But,.
taking it by and large it is so, and I
submit with some respect that I speak-
with some knowledge of other coun-
trieg as well as my own. But, anyhow,
we have to improve ity and we have
to gflapt it to the changing conditions.
I entirely agree with the hon. Member-
who said something about our old rules:
and regulations and all that about the:
Services and the way the administra--
tion should function. I entirely agree-
that all this should be replaced. In
fact, we are at the present moment
engaged in that process and I hope,.
within a measurable distance of time,
this would be done., It is a complicat--
ed structure and not so easy to change
things because one change will bring
about another change. Anyhow, I sub-°
mit to this House that it is, at the-
present moment, open for innumerable-
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-criticisms to be made. 1 criticise” my
-own Government and that too fre-
quently. I do not see why I should not.
But, of course, there js a differance
between' my criticism and perhaps
some other criticism. I criticise in a
friendly way—often that criticism may
be expressed in angry terms actually
—because it is a matter between
one's colleagues. But, we want to
improve. We want the help of every-
body to do that. It is a terrific job,
this governance of India, at any time,
more especially after these vital
changes, more especially in the con-
text of the world today. I believe.
gbeaking with all humility, we have
done rather a good job of it, in spite of
all the failures, Maybe, somebody
-else would have done it better. But,
let us consider this matter, economic.
administrative and everything, with a
view to find better ways of doing it
.and adopt that better way.

Now, I should Ilike to refer to the
‘proposed U.S. aid to Pakistan. Re-
-cently the House has seen that there
has been a Pact between Turkey and
Pakistan and iy is said that this is
tikely to be followed by some kind of
arrangement between the United States
.and Pakistan for military aid. 1 spoke
about this matter in December last.
before the House adjourned, and ex-
pressed our concern about it. That
concern was not so much due to any
il)-feeling against Pakistan—it was not
at all due to that—and certainly not
-due to any ill-feeling against America.
But. I felt then and I have felt strong-
iy ever since that this step Is ‘a wrong
-step and a step which adds to the
tensions of the world, to the fears of
the world. a step which if it can be
justified at all, can be justified only
-on one ground that it is a step to-
wards peace and that it is a step to-
-wards ensuring security. No doubt I
‘am prepared to accept that that is the
feeling governing some of the people
‘behind thig step. But, I am quite
clear in my mind,—I need not labour
. that point. it is obvious,—it seems to
me that instead of adding to the
.seécurity of the world or of Asia, it adds
-to the tension in Asia, it adds to the
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feelings of insecurity in Asia and it
adds, therefore, to the fears and ap-
prehensions in Asia and -elsewhere.
Therefore, it is a wrong step {from
the point of view of peace or removal
of tensions. It may be that from some
military 7point of view,—I am no
soldier—it may be justiied, I can-
not say that. - But, I do submit that
soldiers ‘are- very fine persons, and
soldiers ate very necessary, at any
rate, in the present day world, but
when it comes to the judging of
world affairs through the soldiers’
eyes and ears, it is a dangerous thing.
A soldier’s idea of security is one
thing; a politician’s or statesman’s may
be somewhat different. They have to
be co-ordinated. When war comes, the
soldier is supreme and his voice pre-
vails almost, not quite. But, when it
comes to the soldier’s voice prevailing
in peace time, it means that peace is
likely to be converted into war.

How then do we balance? Here is
this kind of evil enchantment over
the world which prevents us from go-
ing in the right direction; here is the
world with all the strength and power
in it to solve the economic problems,
poverty and all these things. For the
first time in history, it has got strength
and power to do it. But, instead of
proceeding to do that and having a
better future for the whole of hu-
wmanity, we have thesg fears, and
tensions and representations for war,
and maybe war itself. It is an extra-
ordinary thing.

How are we to lessen these tensions?
Not by thinking in military terms all
the time. I agree, and I accept this,
that no country can ignore the military
aspect. No country can weaken itself
and offer itself ag a target to some
other country to take advantage of
that weakness. . Having accepted that,
nevertheless, i one is to try for peace,
it is not by talking of war, by issuing
threats and by all the time preparing
for war in a rather loud and aggres-
sive way, whatever the country in-
volved might be.

6 P.M.

1 have stated before that Prime

Minister of Pakistan. I believe and I
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am convinced, earnestly, wishes, as I
do, that there should be good relations
between India and Pakistan. I have
no doubt about his motives in this
matter and I hope he has no doubt
about mine. It is not a question of
motives. If a step is taken which
necessarily has some harmful results,
all the best motives in the world can-
not prevent them. Mr., Mohammed Ali
has made various statements about this
matter. He has stated, first of all,
“Why should India object?” Of course,
they are a free country; I cannog pre-
vent them. But, if something affects
Asia, India specially, are we to remain
silent about it, if something, in
our opinion, is a reversal of his-
tory after hundreds of years? We
have thought in terms of freeing our
countries, and one of the symbols of
freedom has been the withdrawal of
foreign armed forces. Of course, there
may be a lack of freedom even then
possibly, but, anyhow, an external
symbol is the withdrawal of armed
forces. And whatever the motive, I
say the return of any armed forces or
anything like it from any European or
any American country is a reversal of
the history of the countries of Asia. It
was suggested some two or three
years 2go in connection with Kash-
mir—and I saw it was suggested by
somebody only the other day—that
some other couniries send forces to
Kashmir, some European or American
country, whatever forces they might
be. We rejected that completely be-
cause, so far as we can see, on no ac-
count, whatever the occasion, may be,
are we going to allow any foreign
forces to land in India.

Now, that is our outlook, and that is
something more than Indian outlvok. It
is an outlook, which, if I may say so,
applies to the whole or a large part of
this continent of Asia and therefore
we viewed with apprehension—we
viewed with regret as one views some-
thing which may not be perfectly clear
bug which is pointing in a wrong direc-
tion—this business of military aid
coming from the Uuited States to
Pakistan. I am sure the United States
Government had not these considera-
tions before them because they think,

718 P.S.D.
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naturally, in their own environment,
and that is the difficulty. I dare not,
and I am not prepared, to express my
opinion except in the most philoso-
phical manner, about problems—dis-
tant problems—of Eurove. I do not
consider myself justiied. But I do
consider myself justified in expressing
opinions about my own country, and
to a slight extent, about my neigh-
bours. and to a slightly less extent
about Asian countries, not because
India has the slightest desire for im-
posing its views or wishes on any
other country—I have denied that; we
seek no leadership; we are going to
have no leadership over any other
country—but because we have passed
through sinfilar processes of history
in the last two hundred years or so,
because we have had similar ex-
periences; therefore, we can under-
stand each other a little better. There-
fore, if I speak, to some extent I may
be in tune with some of my neighbour
countries. If the Prime Minister of
Burma speaks, he, or the head of any
other country round about, is likely to
be in tune with my thinking—I do not
say I am the leader of Burma or the
Prime Minister of Burma is the leader
of India—because we have had this
common background, common ex-
periences. Theretore, it has led us to
think to some extent in a common
way, because we have common prob-
lems.

Now, the problems of Asia, therefore,
have to be solved, and Great Powers
and others should necessarily, because
they are great Powers. have a great
interest in solving them, but if the
great Powers think that the problems
of Asia can be solved minus Asia in
a sense, or minus the views of Asian
countries, then it does seem to ke
rather odd.

Now. I refer to Kashmir. I should
be very brief about Kashmir. Firs¢ of
all, the House knows the Constituent
Assembly of Kashmir has just passed
certain resolutions, or certain parts of
its Constitution which it was consi-
dering. This i a process which start-
ed two or three years ago. It was halt-
ed in between, but it started then. We
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made it clear then that it is perfectly
right, iy is perfectly open to the peo-
ple of Kashmir to frame their Consti-
tution—in fact, they were hanging
in the air—but that so far as our
international commitments were con-
cerned,—i.e. India’s—we naturally
would honour them, unless something
else happened. But the fact that the
Constituent Assembly decided some-
thing was a fact, an important fact,
because it represented the wishes of
elected people in Kashmir. But it
cannot come in the way of our absolv-
ing ourselves from our interrational
commitments, in regard to the pleb-
iscite, in regard to anything. That was
the position, and that remaing so. To
ask me, as I have been asked by the
Foreign Minister of Pakistan to repu-
diate the Constituent Assembly’s deci-
sion, is manifestly, if I might use the
word with all respect, quite absurd.
There is no question of my repudiat-
ing what the Constituent Assembly
expressed as its wishes. But as I said,
our international commitments remain,
and we are Roing to proceed with
them, in due course, always in consul-
tation with the Government of Kash-
mir.

Now it is true I said this, and I re-
ferred this matter to the Prime Minis-
ter of Pakistan, that this U.S. aid has
somewhat changed the context of
events. I do not yet know what this
aid will be, what shape it may take,
or in what form it will ultimately be.
When I expressed with all respect
our views about this matter, I dealt
with the whole question, not from the
quantitative point of view, if I may
say so, bui the qualitative point of
view. The thing itself is so bad. Whe-
ther quantitatively it is exceedingly
limited did not matter to me; a thing
so bad is, as I said, itself a reversal of
history. It is a qualitative matter, but
the quantiaive matter is also impor-
tant; both are important. Now, Mr.
Mohammed Ali made the other day a
remark, which rather surprised me,
that if we get this military aid from
Kashmir, this will make it easier to
solve the Kashmir problem.
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An Hon. Member: It is a threat.

Shri Jawaharlal Nehru: That is a
remark which is odd. It can only
mean one or two things. It either
means that with the help of the mili-
tary aid, the military way will be
easy of solution, or it means tha; with
the help of that aid, a certain pressure
can be exercised in order to solve the
problem. It can mean nothing else.
So, these things have to be consider-
ed carefully.

Hon. Members say, as they often say,
withdraw this from the United Nations,
or do this and that. Well, we are not
going to do something which is against
our assurances and our commitments.
India has a certain reputation in the
world. There is no good discussing
now what was right or wrong five or
six years ago. We have to consider
the position as it is today. As I said
earlier, we propose to honour our
commitments, and stand by them to
the extent that is possible, in the sense
of the removal of the difficulties that
have stood in the way.

Now I have taken a good deal of
time of this House, but I must say
something about what my friend
Acharya Kripalani said in regard to
the Kumbh Mela. I am not dealing
with the Kumbh. Mela ‘as such, be-
cause, let us wait for the inquiry. But
one thing I would like to say; the
great Acharyajl referred to Govern-
ment as inviting and encouraging and
pushing people into the Mela, because
we had special trains and the like, I
do submit that this ig not a correct
appreciation of the situation. The
Railways make arrangements, wherever
large crowds are expected—we have
to.—and as a matter of fact, hundreds
of thousands of people could not come
on this occasion because there was no
accommodafion In the railways. The
hon. Member referred to people travel-
ling on the roofs of carriages, it was
true especially on the metre gauge
section. It shows the pressure on the
railways was such that people simply
went up and stood on the roofs of
carriages. There was this pressure,
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and the rallway had to make the best
arrangements possible. All these
arrangements had been made ten
years ago, I forget now, at the last
Kumbh Mela at Hardwar,—I believe
hundreds of special trains, 300 or 400
specials trains, were run. One has
to do that.

I wish to deal with another aspect
of the matter. There was an accusa-
tion that Government rather wanted
to exploit this Mela apparently for
some party advantage. I was sur-
prised to hear that. It is not my view
nor is it the view of the Uttar Pradesh
Government. If I may say so, so far
as I am concerned. I am in agreement,
at any rate, with my friend Shri
Purshottama Das Tandon on what he
said just now about this business of
people going and imagining that their
faith or the country’s faith or any-
body’s faith'is governed by the planets,
the sun or the moon, and they
could wash away their sins in the
Ganges, and that kind of thing. I
do not wish to shock anybody’s
faith or to pain him, but perhaps
many Members in this House know
that I seldom let to go an oppor-
tuinity to escape when I don’t say
something against astrologers and the
like. I think they are a most undesir-
able crew. Further, they do a lot of
harm to the country.

The Minister of Home Affairs and

States (Dr. Katju): They continue .

to flourish.

Shri Jawaharlal Nehru: No; I hope
they will not. I have no doubt about
that. One hon. Member referred to
superstitions. Well, I agree with him,
but I would add this: there are very
few of us who are free from some
kind of superstifion or other. It is
always the case of one's own orthodoxy
and the other's heterodoxy; one’s own
superstition which is justiied and the
other’s is sheer superstition! There
are. of course, religious superstitions.
but there are political superstitions and
economic superstitions,—all kinds of
superstitions. Let us fight all these
superstitions, and, if I may say so, the
only way to fight them really is to
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increase what I call the temper and the
climate of science. And that is why
the best thing that this Government
has done, I think, is the establishment
of those National Laboratories where
scientific experiments are carried on.

Bu¢ there is another aspect I would
like to bring out here. I went to the
Kumbh Mela, as I have been previous-
ly. Well, as the House perhaps knows,
I was born and bread in Allahabad;
well, more or less you might say, born
and bread on the banks of the Ganga
and . the Yamuna, and the Ganga and
the Yamuna are very dear to me as
companions from my childhood, When-
ever I have had the opportunity, I lik-
ed bathing in the Ganga. But I made
it a point of never bathing there on a
sacred occasion, so as not to mislead
others. If I get a chance to go there—
unfortunately I do not have many
chances, and I do not mind it—on
such occasions, I go, but on such oc-
casions, I deliterately do not bath®%
there lest I should be misunderstood
as encouraging that.

Acharya Kripalani (Bhagalpur
cum Purnea): But others do the op-

posite.

Shri Jawaharlal Nehru: May be; of
course, I cannot answer that. But
the point I was going to put to the
House was this: that the stars or the
bathing in the Ganga do not affect
me in the slightest, but I am very
powerfully affected by this huge con-
course of human beings, of Indians,
wherever they are. I am affected by
them, and I want to be in tune with
them, to understand them, and I want
to influence them in the best manner
possible. therefore, I try to go there
—not to the Kumbh Mela—if I have
the chance to meet them I have gone
to Melas previously, but not with the
idea of merely condemning them.
They are a very fine lot. They have
their superstitions. If I can convince
them of what I consider is wrong, I
try to convince them. But it doesn't
do me much harm if they go and have
a dip in the Ganga, and I do not see
why I should waste my energies over
it; there are many other things that
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perhaps 1 have to fight. Ultimately,
one does this, I suppose, more posi-
tively in other ways. And here 1
must say all my sense of history
comes up before me and when I think
of the long course of years and cen-
turies that these people have behaved
in this way, well, I want to under-
stand that—why that has happened,
why that is happening, what force
there is, apart from the supersitions,
in that? There must be something
clse about it, because—to come back
to what I said at an earlier stage—I
want to be in tune with them, being
myself what I am, not in tune with
their superstitions but be in tune
with them, because I am their fellow-

traveller, and I have to understand
them.

That is by way of a personal expla-
nation, if I may put it so, to the
‘House. Sir, I have taken a good deal
of the time of the House and the
House has been good enough to listen
to me patiently. I thank the House.

Mr. Deputy-Speaker: Mr. Velayudhan.

st dto gAo wwWr : war-
ofq f,.......

Mr. Depuly-Speaker: Order, order. I
have not called the hon. Member. I call-
ed Mr. Velayudhan. Does he want {0
speak?

Shri Velayudhan (Quilon cum Mave-
likitara—Reserved—Sch. Castes): Nb,
Str,

ot to Qo T : W 7 FEAT
g5 p—

Mr. Deputy-Speaker: Mr. Veera-
swamy.

W dto g7 T : T
w fA agt @ w1 Nt wiw
frdwT | SEgrE T F FO T ey
g g dfer oft o7 A F w5y

aff R, @ 9T § wgAT I
L
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Mr. Deputy-Speaker: Order, order.
Mr, Veeraswamy.

Shri Veeraswamy (Mayuram—Ré&
served—Sch. Castes): Sir, it 1s a great
hopour to me that I was called upon
to speak just after the. reply of the
Prime Minister of India to the debate
on the President’s Address which has
been going on for the past three days.

I want to confine my attention only
to three aspectg of the Presidential
Address. But  before that, 1
want to make some observations with
regard to the foreign policy of our
Government. Sir, I am convinced:
that everybody in this House and out-
side will endorse the foreign policy
of the Government of India and ap-
peciate the efforts of the
Prime Minister of India who has
been straining every nerve of his for
establishing peace throughout the
world. Sir. I need not go very deep
into this point to state that the coun-
try is with the Prime Minister of
India and the Government of India
with regard to its foreign policy.
From Kashmir to Cape Comorin, from
the eastern border of West Bengal to
the western border of East Punjab,
everybody in this country and every
party—I do hope,—stands with the
Prime Minister of India with regard
to foreign policy.' If there is any-
body, who may, of course differ, but
who does not endorse the policy of
the Prime Minister of India. then I
need not say that he is an enemy ot
this country. If there is.any country
in the world which is under the im-
pression that the people of India, as a
whole, do not endorse the foreign
policy of India, it is thoroughly mis-
taken.

Now. I want to go into the three as-
pects with which I want to deal. Mr.
Deputy Speaker. Sir, the Presidential
Address was a bitter disappointment
to the people of this country. The
speech was dry and without any sub-
stance. The people would have ex-
pected with much eagerness some
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India envisaging some radical changes
in the social and economic set-up in
this country but they were bitterly
disappointed as nothing encouraging
to the suffering part of the popula-
tion was said in the Presidential Ad-
dress.

Sir, the Presidential Address is a
policy statement, as the Prime Min-
ister just now said in his reply to
the debate. Every year, the people
naturally look forward to the date of
the Address, which, they expect,
would show the way for their salva-
tion. But, what is the use, Sir. of the
Address when it does not give an
iota of its attention to any of the
crying problems of the day, such as
the acute unemployment problem,
the question of illiteracy of the peo-
ple, the pathetic conditions of the beg-
gars, the appalling conditions of the
scheduled castes. scheduled tribes
and other backward classes. the suffer-
ings of the landless agricultural
labourers and the worsening standard
of living of the low-paid government
servants? The Presidential Address
should have given much aftention to
these problems which I have just men-
tioned and also shown the way for

solving those problems. Sir. every-
body in this House. as well as out-
side. knows that the unemployment

problem is growing every day on a
rolossal nature. and lakhs of edu-
cated youth and also uncducated
people are wandering about in search
of some occupation or other but in
vain. In our country starvation
deaths are occuring every day. The
unemployed people commit suicide,
unable to bear the agony of starva-
tion for many a day; it is because
they do not get any employment any-
where and they do not get any in-
rome with which to feed themselves.
The Presidential Address has just
mentioned the problem of unemploy-
ment but satisfled itself by saying
that the Planning Commission is re-
vising the Five Year Plan to give more
employment to the unemployed.

Sir, I want to make a reference to
ihe Constitution. Article 43 says:
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“The State shall endeavour to
secure, by suitable legislation or
economic organisation or in any
other way, to all workers, agri-
cultural. industrial or otherwise.
work, a living wage, conditions of
work ensuring a decent standard
of life and full enjoyment of lei-
sure and social and cultural op-
portunities and, in particular, the
State shall endeavour to promote
cottage industries on an indivi-
dual or cooperative basis in rural
areas.”

The State need not give all the faci-
lities that the Constitution enunciates,
but should see that the people, who
are unemployed, are given at least
some food to keep their soul and
body together—to sustain themselves.
The State has completely failed in its
attempt to solve the unemployment
problem. My opinion is that the Pre-
sident’s Address should have indicated
the measures that ought to be taken
by the Government either to solve the
unemployment problem by giving em-
ployment to the people who are unem-
ployed or to give relief to them at
least till such time as they find oc-
cupation for the unemployed people.
I do not understand to what extent the

employment exchanges have been
solving the unemployment problem.
I know that the employment ex-

changes are not able to find jobs for
the unemployed people. T was told in
Tiruchirapalli that the Central Gov-
ernment departments are not co-vpera-
ing with the embployment exchanges
with regard to finding jobs to the un-
employed people. Of course, the State
Government s co-operating and every
department of the State Government is
notifying the vacant posts to the em-
ployment exchanges and they select
candidates and send them to the de-
partments where they are required:
but so far as thre Central Government
departments are concerned, they are
bent upon making money from out of
these unemployed people. They
notify the posts vacant in newspapers,
and the poor applicants spend their
money and apply, but realise that they
are not given posts. If there are
ten posts vacant, applications are in-
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vited from the public and thousands
of people apply to that department
for these ten posts, but only ten
people are selected and the remaining
thousands of people go without any
employment but after having given a
lot of money to the Government,
When the people are starving, the
Government take money from them
but do not give any employment to
them.

The other point that 1 want to deal
with is the appalling conditions of
the Scheduled Castes in this country
even after seven years of Independen-
ce. Article 46 of the Constitution
says—

“The State shall promote with
special care the educational and
economic interests of the weaker
sections of the people, and in
particular, of the Scheduled
Castes and the Scheduled Tribes,
and shall protect them from so-
cial injustice and all forms of
exploitation.”

What is the use of having put this
Article in the Constitution. without
having any desire. to carry out that
provision? What have the Govern-
ment done for solving the problem
of the Scheduled Castes? Even now
they are groaning under the evil of
untouchability and they are poverty-
stricken. They are homeless and
foodless. They are working under
the sweat of their brow. but they do
not enjoy the fruits of their labour.
Almost all the Scheduled Caste peo-
ple in the rural areas are agricultural
labourers. They do not own a bit of
land in the village, but there are
lands lying waste. There are people
who are fit enough to work and who
are prepared to cultivate the soil with

their own labour and at their own .

cost, but the Government—whether
it is the State Government or the
Central Government—is not prepared
to give the lands to the landless agri-
cultural labourers. who especially be-
1ong to the Scheduled Castes and
othor Backward Classes. I cannot
appreciate the Government for doling
out money to students belonging to the
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Scheduled Castes, Scheduled Tribes and
Backward Classes. 1 know very well
that there are thousands of Backward
Class students who have not got any
scholarships from the Central Govern-
ment, and there are also other Sche-
duled Caste people who are not able
to get scholarships. The giving of
scholarships to some students or
reservation of some jobs for the Sche-
duled Castes—and even some minjster-
ships—are not going to solve the
problem of the Scheduled Castes.
This is our established view, and I am
fully convinced of what I say. I
request the Central Government to
give a directive to all the States to
see that at least the waste lands lynig
in every district of every State are
assigned to the Scheduled Caste people
who are landlesg agricultural labourers.

The last point that I want to men-
tion in this House is in regard to the
Kumbh Mela tragedy. Sir, it is a
shame to our country that lakhs of
people had collected in one place to
celebrate the Kumbh Mela and hund-
reds of people should have been kil-
led in a stampede. Sir, the other day
you pointed out when Acharya Kri-
palani was speaking that it was not
fair on the part of Members to speak
of the superstition of the people.
There would have been about forty
lakhs of people gathered to cclebrate
the Mela; but there may be one ra-
tionalist in the Hindu society who
will condemn it outright. Sir, India
has produced great thinkers, revolu-
tionaries......

Mr. Deputy-Speaker: The hon.
Member has misunderstood my rul-
ing. Government did not arrange the
Mela. For thousands of years past
the Mela had been going on. Gov-
ernment cannot prevent it, unless the
hon. Member were to suggest that
Government should have issued an
order under Section 144, Criminal
Procedure Code, and banned people
from bathing in the Ganges. What
was under discussion was the ar~
rangements made by Government. It
was in that . connection that I said
that a discussion on superstition and
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similar matters was not relevant.
There are occasions when certainly an
hon. Member is entitled to express his
views on superstition. All that I said
was that this is not the occasion and
therefore it is not relevant; that is all.

The hon. Member must conclude
now.

Shri Veeraswamy: Sir, India is a
country which has produced great
thinkers and revolutionaries. It has
produced great men like Buddha,
Valluvar, Raja Ram Mohan Roy,
Mahatma Gandhi.

Mr. Deputy-Speaker: We are not
on a discussion of superstition. It is
unnecessary to go into these matters.

Shri Veeraswamy: Sir, I find when-
ever our Minjsters visit temples, they
are accompanied by all the official
paraphernalia. Why should they visit
temples and worship the gods and
goddesses in their official capacity? 1
have no objection to their going to
temples in their individual capacity,
but they should not go in their offi-
cial capacity. It affects the secular
aspect of our State.

Sir, the Madras State Government
have adopted the symbol of a gopuram
as their emblem. On the two-anna
postal stamp issued by the Indian
Posts and Telegraphs Department we
have the figure of the dancing deity
of Hindu religion, and on the post-
card the fhree gods of Hindu reli-
gion, the creator, the protector and
the annihilator. Why should we have
the images of deities of Hinduism on
postal stamps? So, I, as a citizen
and as a Member of Parliament who
am interested in perfect democracy
also and in the secular aspect of the
State, want to emphasise that the
State should not participate in any
religious function—whether it is Hindu
or Islamic or Christian—and I who
come from the South, especially as a
Dravidian belonging to the Dravidian
Federation which is a rationalist
movement, hate this sort of attitude
on the part of the Government to
destroy secularism and to become
Hindu-minded or to encourage super-
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stitions and other religious dogma-
tisms and fanaticism. With these
words I finish my speech, Sir.

Mr. Deputy-Speaker: I give five
minutes to Mr. Nand Lal Sharma.

Shri Nand Lal Sharma (Sikar):

TNKY AT GHEAT

¥ 9 aH GTEw |
TAISEY ®AT qATFASEAY

AQISET TE®  AGGAGE]: |
I repeat this sloka of Maruthi simply
because it was recited by Hanuman
when he was in Lanka and was sur-
rounded by demons all over. (Inter-
ruptions.) I am very sorry to begin
(Interruptions.) The Deputy-Speaker
has been pleased to allow me only
five minutes and if I am interrupted,

I will request him to extend my time.
(Interruptions.) -

Mr, Deputy-Speaker: He need not be
interrupted.

~ Shri Nand Lal Sharma: I start with
the greatest calamity in Indian his-
tory—Kumbh Mela; and I am also
pained to learn that, adding insult
to injury, many of the hon. Members
in the House have rather attacked the
Hindu feelings, Hindu society and
ceremonies along with the calamity.

That the death of thousands of
people, rather the whole of the great
calamity, is simply due to supersti-
tion is also a superstition in itself.
Millions of people who went over to
take their bath in the Ganges and
have been taking their baths for the
last millions of years were not all of
them in superstition—that af least
is not a superstition. Mahakavi Kali-
dasa has been describing the same,
Valmiki gives a description of it, and
Vyas refers to the same; and that
till to-day the quality of Ganges
water has surpassed all other waters
is clear and I do not understand how
this has been regarded as a mere
superstition. I think this is an anti-
national mentality to be talking of
the most reasonable tradition of ours

-as a mere superstition.

An Hon, Member: And a progres-
give one also.
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Shri Nand Lal Sharma: I am not
going to dilate upon the failures of
the Government or how the thing has
been done but one thing, that no in-
formation could be given to the au-
thorities. is clear: no enquiry com-
mittee is going to proceed with it.
(Interruptions.) This is an admitted
fact and this is itself a very scrious
charge on the efficiency of the Gov-

ernment. If, supposing, there is an .

attack tomorrow on our frontiers and
yet we come up and say we could not
inform the authorities concerned or
the Head of the State, what will be-
come of the safety of the country?
For those gentlemen at the spot, what-
ever their other failures may be, this
is the greatest failure and they must
be taken to task on this account.

Because there is very little time at
my disposal, I want to talk on one
thing. The remarks made by our
Prime Minister and by Acharya Kri-
palani—both of them—have injured
the feelings, not only of myself, but
of all those whom I represent and
those millions, who, in spite of res-
trictions by the Government—the toll
tax and the inoculation restrictions—
have gone for a dip in the Ganges, at
the confluence of the Ganges and the
Yamuna amidst other restrictions.
difficulties and hardships of accommo-
dation and climate. Acharya Kri-
palani who sticks to the title
‘Acharya’ in spite of his opposition to
all ceremonials, is still in a supersti-
tion for himself—without under-
standing the meaning of the term
‘Acharya’. ,
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He is.an acharya who has searched
into the shastras intesively and ex-
tensively, who has established tradi-
tions according to the shastras and
has moulded his own conduct accord-
ing to them. Unless these three
factors are there, one cannot claim
to be called ‘acharya’—unless it be
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that he was only a “death priest.”

Shri Velayudhan: He is a modern
acharya.

Shri Nand Lal Sharma: In Punjab
he is a “death priest.” There is no
question of modern acharya because
it concerns the language to which
the term belongs.

As regards the Address of the Pre-
sident I may simply say one thing
about the cultural building of our na-
tion. I am sorry that the leaders,
the House, and generally the Presi-
dent and the Cabinet are silent on
that point. There is no talk with re-
gard to Hindi institutions or Sanskrit
institutions that teach into the mode
of our Indian life. Nothing is being
done in that respect and those insti-
tutions are being allowed to die out.
The most illustrious luminary of our
education, Maulana Azad, is totally in
dark with regard to the real Indian
system of education. He has recent-
ly published some pamphlets in Urdu
which have also been distributed here.
Urdu is not the national language;
neither is it a regional language. Yet
no care is being paid to Hindi and
Sanskrit and the real Indian widya-
layas and patasalas are being al-
lowed to die out. I really warn my
friends here as also the Government
to look into this matter. These in-
stitutions and the pandits and scholars
of Hindi and Sanskrit who have sac-
rificed much of their lives and com-
forts of life and have been serving
the cause of their nation for keeping
up this cultural language of theirs.
are being subjected to all sorts of
troubles, and no regard is being paid
to them. With regard to Sanskrit uni-
versities and Hindi universities noth-
ing is being done. I request the
Ministry of Education and the Cabi-
net itself to pay more regard to this.

One word with regard to the Ayur-
ved system of medicine. Last time
when we discussed the subject one
remark came from our hon. Minis-
ter for Health that she was not going
to allow a cheap system of medicine
to be prevalent in the country be-
cause she wanted the best possible
medical aid to be available for every
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villager. That was an ideal, or ra-
ther an El Dorado to talk
about, Ayurveq is suited to the tem-
perament, climatic conditions and
pockets of the common man, and it
is the most scientific system of medi-
cine. But it is being ignored. And I
say the allopathic system of medicine,
as it is called, is the most unscientiflc
one. They mix some medicine here,
some medicine thegpg and try the
mixture to cure some disease, with-
out knowing what disease the parti-
cular medicine hag cured and what
symptoms have been affected. I say
this is not science. The Ayurvedic
system is based on Trnidosh theory and
I request the Cabinet and the Govern-
ment to consider and give itg due
weight.

Dr. Katju: Sir, the Prime Minister
has in his speech dealt with almost all
the important problems, foreign and
home problems, in a very comprehen-
sive manner and I would just like to
add one or two words on two or three
matters. One, with which I am main-
ly concerned, is the law and order pro-
blem. It is a matter for rejoicing that
on the whole, in spite of attempts made
here and there in the name of Satya-
graha and other shibboleths, peace and
tranquillity has prevailed in the coun-
try and the people of India have shown
their shrewd commonsense. In spite of
all sorts of inducements, peace has pre-
vailed and the countryside has behav-
ed in an orderly manner.

The second thing to which I should
like to draw attention and with which
I believe most of the hon. Members are
familiar, is that, when we are talking
about our economic progress and of our
big projects and other such things, we
should pay tribute to what the villa-
gers have done, not in one State or an-
other, but throughout India, by volun-
tary labour. I was reading only this
morning a report from Vindhya Pra-
desh in which it was stated by the
Lieut.-Governor that in his extensive
tours he has found that what he calls
“schemes on one-third basis” have at-
tracted much attention throughout the
length and breadth of Vindhya Pra-
desh,—the State contributes one-third

718 P.S.D.
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and the villagers contribute two-thirds.
I have been travelling round extensive-
ly in the countrysidein many many
States, and I think, it has been, as the
Prime Minister quoted, ‘a most exhila-
rating experience’, what the people have
done—building hospitals, schools and
other such things, building bunds, stop-
ping the flow of rainwater, bringing land
under cultivation and all that. We go to
the Damodar Valley, we go to the Hira-
kud Dam_ and we talk about it. But
this villagers’ l.abour is a thing which
requires further notice and it is up to
us to extend a word of congratulation
to our countrymen throughout the
length and breadth of India. Some-
times, I think that while we in the
towns are talking, the people in the
villages are working and acting. They
are full of enthusiasm. They have now
realised that after a long, long dark
night, the sun of freedom has dawned
and they are now in a free India.

That brings me, Mr. Deputy-Speaker,
to the last topic which I wanted to
touch upon and that is the Kumbh
Mela. This was my fifth Kumbh which
I saw, The first Kumbh that I went to
was when I wag in the Law College at
Allahabad in 1906. I have been continu-
ously seeing what is called the Kumbh
and the Ardh Kumbh and the fervour
has been throughout very great. But,
this year I went and I mixed in the
crowd and jostled with lakhs of peo~
ple. As I told you, the impression
that I got this year was that the one
thing which had moved all these mas-
ses of men was that this was the first
Kumbh in a free India. My hon. friends
whom I honour greatly, Shri Tandon
and Acharya Kripalani talked about
superstition. I respectfully suggest
that that is a very narrow view to take.
People went there this year because
they thought that India had become
free after thousands of years.........

Some Hon. Members: No, no.

Dr. Katju: ......... and this was the
first Kumbh they were witnessing after
Independence. (Interruptions.) People
have talked about railways and Gov-
ernment providing facilities and all
that. This is all talk on these Ben-
ches. You go and see there. Millions
of people came in bullock carts—mil-
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[(Dr. Katju]

lions. literally millions—thousands of
miles from the countryside. All the
People did not come by rail. They came
by bullock carts and other ordinary
transport. There must have been
thousands who had walked. Please re-
member this. The Prime Minister
touched upon a matter, but in a pass-
ing manner. Speaking for myself, the
water of the Ganges is to me like the
water of the Chambal which I revere
also, coming as I do from Madhya
Bharat, or the water of*any other river.
Narbada is sacred: so also Tapti, etc.
But, what attracts me to the Ganges
is, I imagine when 1 have a dip in the
Ganges, I feel a sort of a change, a
marvellous wonderful change—you
laugh because you do not understand
the significance.

Some Hon. Members: They laugh be-
cause they do not believe in God.

Some Hon. Members: They are nas
tiks. (Interruption).

Mr. Deputy-Speaker: Order, order.
Will hon. Members please resume their
seats. There is no good of going on
laughing. There are various religions
in this country. Shall I allow Mem-
bers to attack the Mohammedan rites
or the Christian rites? What is this
kind of attitude on the part of hon.
Members? . Here we are not concern-
ed with religion. Is it the question
here whether the Government ought
to have prevented the Kumbh Mela?
It is not so. Facilities are afforded
wherever there i3 a large concourse
of people. Of course. the unhappy
incident has occurred. I think attention
will be paid to this particular matter.
I would appeal to hon. Members not to
laugh. It is not right. When 40
lakhs of people were going, it does not
mean that only depressed class pera
gons were going; there may have been
many educated men there. Therefore,
to laugh over such matters is very
wrong. I am only sorry that such
things should happen in this House.

Dr. Rama Bao (Kakinada): He was
putting things in a dramatic way.
Mr. Deputy-Speaker: Hon. Members

have always got their own dramatic
wWays.
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Shri Nambiar: He was saying that
it was a political meeting.

Mr. Deputy-Speaker: I would say
this to hon. Members in their own in-
terests, in the interests of this country
and in the interests of amicable rela-
tions in the Parliament. We have got
so many castes and creeds on the floor
of this House. e are not going to
vindicate any of them here. Any hon.
Member can go on talking on that; I
am not going to allow it here.

Dr. Katju: Hon. Members will please
consider............

Mr. Deputy-Speaker: Hon. Minister
may address me.

Dr. Katju: The hon. Members seem
to be a well-fed lot and they laugh so
well.

I was not speaking from any religi-
ous point of view. I- daresay that
Cauvery is as important and as anpesi-
ing to the people in the south as the
Ganges is here. You see Ganga and
Yamuna are dear because they are the
cradles of Aryan civilisation in India.
It is not a question of a holy or a sacr-
ed river and my going to paradise by
bathing in it. When I go for a dip in
the Ganga whether at Hardwar or Al-
lahabad or any other place, I think
personally I am doing something
which connects me with my ancestors
who flourished tens of thousands of
years ago. Whenever I go for a dip
in the Ganga on the occasion of the
Kumbh, I am not talking of any salva-
tion and all that sort of thing, my mind
goes back to the Kumbh which was
visited by the Chinese pilgrim in 640
A.D., He has left a description of it.
You read again what was done by
Harsha. You go back to those days. There
must be a continuity of history. Yed
cannot be proud of anclent and free
India unless you have that sense of
pride in what they did. Of course, so
far as superstition is concerned, des-
‘roy everything. You may say that so
far as Ganga water is concerned, you
consider it to be like the water of any
running stream. Probably many peo-
ple share that view. When I go for
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a dip in the Ganges, I do not say that
I am going by a ladder to heaven or
that it will lead me to my ancestors.
But, I go there for being connected
with my forefathers and the forefathers
of the whole nation in that way. My
hon. friends are talking here. Of
course, it is most unfortunate that this
tragedy happened. It has shocked us
all, but I can testify from personal
knowledge that right up to the second
February while I was there, it was a
wonderful management. 1 saw there
not a single fly., The Public Health
Department had worked wonders. The
public health staff was working, I tell
you, in such a devoted fashion that I
have never seen before during the last
48 years. But this thing came. Al
those people who were engaged in this
Mela management are now covered
with a sort of obloquy and all sorts of
charges are being made against them.
And then we are hearing lectures here
about eradication of superstitions
and that Government should do some-
thing to cut this out. Very well, you do
not give them room by your railway
trains. Can you stop them coming by
ponies, by bullocks, by bullock carts?
They will do so. In the olden duys,
the youth travelled by bullock-carts
right up to Cape Comorin.

My hon, friend there said: “Let not
Government officers and Ministers go
there in their official capacity.” I used
to go very often, when I was Governor
of Orissa, as a worshipper to the Jagan-
nath temple, but no one thought that I
was going there as the Governor,
as the symbol of the State.
I went there in my personal
capacity. I was a Hindu, therefore I
went there. If it is a secular State. it
does not mean that a Christian should
not go to the Church.

Mr. Deputy-Speaker: Is hon. Minis-
ter no longer a Hindu? The hon. Minis-
ter used the past tense. He said “I was
a Hindu".

Dr. Katju: I do not want to detain
the House any longer, but it seems to
me, with great respect to Acharya
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Kripalani who is not here and to Shri
Tandon whom I look upon ag my Guru,
that they have approached the question
from a completely wrong point of view.

Mr. Deputy-Speaker: So far as
Amendments are concerned, does.any
hon. Member want that " any of his
amendments should be put to the vote
of the House?

Shri P. N. Rajabhoj: I would like all
my amendments to be put.

Mr. Deputy-Speaker:
going to allow them.

No, I am not

Shri P. N. Rajabhoj: You are not al-
lowing me always when I am asking.

Mr. Deputy-Speaker: The hon. Mem-
ber has always got the knack of dis-
turbing the House. What is the amend-
ment he has moved?

I will now do this. Hon. Members
know which amendments they have
moved. If any hon. Member wants a
particular amendment to be put to the
House now, I shall do so.

Shri P. N. Rajabhoj: Numbers 18 and
19.

Mr. Deputy-Speaker: They were selec-
ted, but they have not been moved.
Therefore. I am not going to put them
to the House.

Shri M. 8. Gurupadaswamy: (My-
sore): Number 48.

Mr. Deputy-Speaker:
is:

The question

That at the end of the motion, the
following be added, namely:

“but regret that the Address iz
highly disappointing to the whole
body of unemployed as it does not
give adequate assurance of employ-
ment.”

The motion was negatived,

" Mr. Deputy-Speaker: No other
amendment® need be put to the vote of

*The other amendments were deemed to have been negatived.
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[Mr. Deputy-Speaker]

the House. I will now put the origi-
nal Motion of Mr. Deshpande to the
vote of the House.

The question is:

“That the Members of the House
of the People assembled in this
Session are deeply grateful to the
President for the Address which he
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has been pleased to deliver to both .
the Houses of Parliament assembl- ﬁ(
ed together on the 15th February,
1954.”

The motion was adopted.

The House then adjourned till Two
of the Clock on Tuesday, the 23rd.
February, 1954.





